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’ PART I-—-Section 2
Notifications regarding Appointments, Promotions, Leave, etc., of Government Officers issucd by the
Ministries of the Government of India (other than the Ministry of Defence) and by
the Supreme Court

CABINET SECRETARIAT
New Delhi, the 29th February 1960

No. 12/1/57-Admn.—Shri Rajendra Naraln, a  pcrmancnt
officcr of Grade IU of the Central Sccretariat Service and
Wellarc Officer, Cabinet Sccretariat, was granted earned leave
for 9 days from the 18th to the 26th February, 1960. with
permission to suffix closed holiday and Sunday the 27th and
£8th February, 1960, respectivcly to the leave,

On rteturn from leave, Shrl  Rajendra Narain resumed
charge as Welfare Officer, Cabinel Secretariat on the fore-
noon of 29th February, 1960,

RAJA RAM. Under Sccy.

OFFICE OF THE DIRECTOR GENERAL, GOVERNMENT
HOSPITALITY ORGANISATION
New Delht, the 5th March 1960

No. 4/GHO/AE/6—With rcference to this office notification
of even number dated the 9th January, 1960, on expiry of
extraordinary leave without pay, Mra, M, A, Mathias rcsumed
charge of the post of Deputy Comptroller, Government
Hospitality Organisation with effect from the forenoon of 1st
March, 1960,

Shrimati B. M, Auwal, Officiating Deputy Comptroller, Gov-
crnment Hospitality Organisation, reverted to thc post of

Supervisor, President's Houschold, with eflect from the fore-
noon of lst March, 1960.

HARNARAIN SINGH, Maj.-Gen. Director-General.

RAJYA SABHA SECRETARIAT
New Delhi, the 5th March 1960

No. RS/13/Ests.P.—Shri M, A Amladi, officiating Under
Sccretary, Rajya Sabha Secretariat, has, in eontinuation of the
leave on average pay on medical certificate already granted Lo
him wvide (his Secretariat notificatlon of even number dated
the 9th February, 1960, heen granted cxtension of leave on
average pay on medical cevtificate for one month with effect
from the 11th February, 1960,

5. P. GANGULY, Under Secy,

LOK SABHA SECRETARIAT
New Delhi, the 29th February 1960

No. PF204(3)-Pers—Thc officiating  appointment of Shri
G, V. Mirchandani, a3 Chicf Librarlan in the Lok S5abha
Secretariat has been extended upto the 28th February, 1961

No. PF296(8)-Pers.—The officiating appointment of Shri 8.
C. Kashyap as Chief Rescarch Officer in the Lok Sabha
Secretariat has becn cxtended upto the 30th June, 1960,

No. F.9/1/Pcrs./60.—The ofliciating appolntment of  the
undermentioned Officers of the Lok Babha Sccretariat are
extended upte the datc mentioned agalnst each;—

1) Eﬂbﬂ J. R. Bhagwat, Superintendent—28th Fcbru‘ary,
1961.

(2) Shri Y. Sahai, Supcrintendent—28th Fchruary, 1961,

(3) §hri K, 1. Chatterjee, Superintendent—28th February,
1961,

(4) Shri D, C. Punde, _Supt‘rinlt'n(lcnt—ﬂ()lh ]unc‘, 1960.

0y Shri A. K. Zutshi, Superintendent—30th June, 1960.

(6) shri J. R. Kapur, Supcrintendent—30th June, 1960.

(7) Shri T. N. Dhar, Coinmittee Officer—30th June, 1960.

(8) Sori K, K. Damodaran, Committce Officer—30th June,
1960,

(9) Sl})lélo K. 5. Monon, Committee Officer—30th  June,
1960.

(10) Shri 1. P. Singh, FEditor of Parliamentary Publica-
tions—28th Fchruary, 1961.

(11) Shri A, L. Seth, Librarian--28th February, 1941,
(12) Shri R. Subrahmanyam, Rescarch Officer—28th Febru-

ary 1961.

(18) Shri G. D. Gadre, Research Officer—28th February,
1961.

(11) Shri 8§ N. Mandal, Research Officer—28th February,
1961,

(15) shri N. C. Tagadachary, Assistant Information Officer—
28th February, 1961,

(16) Shri A, J. Dave, Assistant Rescarch Officer—28th
February, 1961.

(17) Shri P. N. Bhat,
Fchruary, 196],

(18) 8hrl Basant Kumar, Assistant Research Officer—28th
Fcbruary, 1961.

(19) Shri M. N. Khosla, Assistant  Rescarch  Officer—28th
February, 1961,

(20) Shri H. P, Sarin, Assistant Resecurch Officer—28th
February, 1961,

(21) Shri M. L. Pareek, Assistant Research  Ollicer—28th
February, 1961,

(22) Shri G. Venkataya, Asslstant  Research  Officer—30th
June, 1960,

(28) Shri J. N. Bhan, Assistant Rcsearch Officer—30th
June, 1960,

(24) Shri S, Rangaswamy, Assistant Research Oficer—30th
February, 1961.

(25) Shri S, K. Verma, Assistant  Research Officer—30th
June, 1960,

(26) Shri N. N. Mehra, Assistant Superintendent—28th
February, 1961.

27y Shri K. V. Ramachandran, Assistunt Supcrintendent—
February, 1961.

(28) Shri  Rup Singh,
February, 1961.

(29) Shri 8. N. Dixit, Assistant Supcrintendent—28th
February, 1961.

Assistant Research Officer—28th

Assistant  Supcrintendent—28th

(80) Shri 8. Seshadri, First P\A. to Spcaker—28(h February,
1961. ’

New Delhi, the lst March 1960

No. PF849(3)-Pers.—Thce officiating appoiniment of Shii E.
Sadasiva Reddy as Private Secvetary to the Speaker, Lok
Sabha, has been extended with effect from  the 1st March
1960, until further orders. '
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New Delhi, the 4th March 1960

No, PF349(3)-Pers—The officiating appointment of Shri
A, L, Rai as Deputy Secretary in the Lok Sabha Secretariat
has been cxtended with clfect from the 1st March, 1960 until
further orders.

N. N. MALLYA, Dy. Secy.
New Delhi, the Vst March 1960

No. PF27(5)/AN.—On the cxpiry of the leave granted to
him vide Noltification of cven number dated the 28(h Decem-
ber, 1959 Shri $, Dayal rcsumecd charge of hls dutics as Assis-
tant Superintendent, Lok Sabha Secretariat, with effcct from
the [orenoon of the 29th February, 1960,

New Do, the ‘7ith March 1960

No, PF.225(8)/AN —Shri Y, Sahai, officiating Supcrintendent
was granted carned leave for 13 days with effect from the
22ud February to 5th March, 1960 with permission to prefix
and suffix thereto Sundays falling on 2Ist February and 6ih
March, 1960 respectively,

2. On the expiry of the leave Shri Y. Sahai rcsumed charge
of his dutics with effect from the forcnoon of the 7th March,
1960,

R, P. KAUSHIK, Undcr Sccy,

SUPREME COURT OF INDIA
New Delhi, the 3rd March 1960

No, F.352/18/60-8CA(ii)—=On the cxpiry of hls lcave Shri
C, K. Mecnon, resumed charge of his post as an Assistant
Superintendent with effect from 29th February 1960 (F.N.).

§. N. SHARMA, Dy, Registrar,

PLANNING COMMISSION
New Delhi, the 3rd March 1960

Neo, F.6(109)1/3ADM.L~On return from leave Shii R,
Venkatcswaran, LF.S., Deputy Sccrctary, Planning Commlsslon,
resumed charpe of his posg in the Commisslon with cffect from
the 29tL February, 1960 (forcnoon). -

2. Shri Venkatcswaran was permltted to suflix last Saturday
and Sunday on 27th and 28th Fcbruary, 1960 to the leave
granted to hitn in Commission's Notification of even number
dated 4th Tebruary, 1960.

8. D. CHATTER]JEE, Under Secy.

MINISTRY OF COMMUNITY DEVELOPMENT AND
COOPERATION

(Department of Community Devclopment)
New Delhi, the 2nd March 1960

No. F2/9/60-Admn,—On transfer from the Ministry of
Tinance (Department of Expenditure), the President is plcased
to appoint Shri 8. Varadan, JAS, as Under Secretary to the
Government of India in the Depariment of Community
Devclopment, Ministry of Community Development and Co-
operation, with effect from the afternoon of the 20th Febru-
ary, 1960 until further orders

No. F.2/4/060-Admn —On transfer {rom the Government of
Madras, the President is pleased to appoint Shri T. 5. San-
karan, IAS, as Deputy Secretary to the Government of India
in the Department of Community Devclopment, Ministry of
Community Development and Cooperation with eftect froin
the torcnoon of the 1st March, 1960 until further orders.

New Delhi, the Ath March 1960

No. F.2/4/60-Admn.—On (ransler from the Govemment of
West Bengal, the President is pleased to appoint Shri 8. V.
Krishnan TAS, as Deputy Secretary to the Government of
India in the Department of Community Development, Minis-
try of Community Development and Cooperation, with eflect
(rom the forenoon of the 4th  March, 1960, until {urther
ordersy,

5. §, SHIVAPURI, Under Secy.

MINISTRY OF LAW
(Department of Legal Affairs)

New Delhi, the 2nd March 1960

No, F.18(6)/569-].—Ihe President ix pleased (o appoint Shri
Shiv Narain Shankar, Advocate, Delhi, as Additional Central
Government  Counsel in Delhi, with effect from the 21st
January, 1960, until [urther orders,

\

B. N. LOKUR, TJt. Secy.

(Department of Legal Affairs)

New Delhi, the 8rd March 1960

No. F.I11(3)/60-Adm.I.—On return from leave, Shri K. Sti-
nivasan, a permanent Grade II Officer of the Central Legal
Scrvice and officlating Joint Secretary and Legal Adviser resum
ed charge of the office of Joint Secrctary and Legal Adviser
to the Government of India, Ministry of Law, Dcpartment of
Legal Allairs on the forenoon of the lst March, 1960,

SURJEET SINGIHHL MAMAK, Under Secy.

MINISTRY OF HOME AFFAIRS

New Delhi, the 3rd March 1960

No. 2/23/60-PubI—Shri C. Narasimha Moorthy, LAS,
relinquished charge of the office of Superintendent of Census
Operations, Mysore, on the aflernoon of the 18th January,
1960,

The President is pleased 1o appoint Shri K, Balasubra-
manyam, ILAS, as Superintcndent of Census Opcrations
Mysore, with effect from the afternoon of the 18th January,
1960, until further orders,

New Delhi, the bih March 1960

No, F2/32/60-Pub,l.—=The Prcsident is plcased to appolnt
Shri J, N, Pandita, as Deputy Superintendent of Census
Operations, Jammu and Kashmir, with headquarters at Sri-
nagar, with ellect from the forenocon of the 26th Deccember,
1959, until further orders,

No, F.2/24/60-PubI—The President is pleased to appoint
Shri G, N, Tiwari, as Deputy Superintendent of Census
Operations, Madhya Pradesh, with effect from the forenoon
of the 27th January, 1960, until further orders,

5. P, BALASUBRAMANIAN, Under Sccy,

New Delhi, the 4th March 1960

No. 3/39/59-H.--Shrl Lakehmi Dhar, a temporary Agsistant
Supervisor, Hindi Teaching Scheme, Ministry of Home Affairs,
stationed at Cochin, was granted earned leave for 51 days
with cffect from the 1st September, 1959, 1o 2Ist October,
1959, combined with half pay leave for 40 days {rom 22nd
QOctober to 30th Novembcer, 1959,

2, On return from leave, Shri Lakshmi Dhar was re-posted
as Assistant Supervisor, Cochin,

GAJRAJ SINGII, Dy. Secy.

| ——

New Delhi, the 5th March 1960

No, F.10/1/60-AD.X(A).=Shrl V, P, Chawla, Assistant
Superintendent  (Probationer) has been posted as Section
Officer in the Ministry of Home Affairs with effect from the
forenoon of March 2, 1960,

New Delhi, the Tth March 1960

No, ¥.20/G/168/56-Ad X —Shri O, P, Bansal, a pcrmancnt
Grade III Officer of the Central Sccrectariat Service, officiating
in Grade II of the Service and a Section Officer in the Ministry
of Howme Affairs, has been granted earned leave [or thirty-two
days with cflect from March 2, 1960 with permission to affix
to his leave April 3, 1960 bcing Sunday,

N. N, TANDON, Under Sccy,

i

New Delhi, the Tth March 1960

No. 11/2/60-JudlLI—In exercise of the powers conferred
by Clause (1) of Article 224 of the Constitution, the President
is plcased to appoint Shri Ahmed Al Khan, Barrlstcr-at-Law,
to be an Additional Judge of the Mysore High Court for a
period of two years with effect from the 14th March, 1960,

No. 12/2/60-JudlLI—In cxercise of the powers conferred by
Clause (1) of Article 217 of the Constitution, the Presitlent is
pleased to uppoint Shri Justice Canakapalll  Sanjeevarow
Nayudu, Additional Judge of the lligh Court of Andhra
Pradesh, 10 bec a permanent Judge of the High Court of
Andhra Pradesh with effect [rom the datc he assumes charge
of his ollice.

M. GOPAL MENON, ]Jt. Secy.
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New Delhi, the 8th March 1960

No. 5/8/59-A18(1).—The President is plcased to appoint Shri
Dilsukh Ram, an Andhra Pradesh State Civil Scrvice Officer
to the Indiun Adminigtrative Service against the promotion
quota of the Indian Administrative Scrvice Cadre of Andhra
Pradesh with effect from the 1%h January, 1960.

S, NARAYANSWAMY, Dy. Secy.

New Delhi, the 3vd March 1960

No. F.4(13)E0Q/59.—~The President is pleased to appoint Shri
M. M. Malhotra (Ministry of Scientific Rescarch and Cultural
Aflairs), a permanent Grade 1 Officer of the Central Sedre-
tariag Service, to officiate in the SelecHon Grade of the Service,
with effect from the 2nd November, 1959 (A.N.) to the 2ith
January, 1960.

e e e

(Office of the Establishment Officer)

New Delhi, the 4th Marcle 1960

No, 6/10/60.E.QOXI~The DIresident is plcased lo appoint
Shri M, R. Mital [Ministry of ‘I'ransport and Communications
(Department of Trunspor)] a pertuanent Grade IV Officer of
the "Central Secrctariat Service, to officiate in Grade TIT of the
Service for the period from the 10th February, 1960 to the
12th March, 1960,

New Delhi, the Tth March 1960

No, F.10(32)-E.0./59~The DIresident is pleased to appoint
Shri H, S. Sahni (Ministry of Commerce and Industry), a
permanent Grade II officer of the Central Sccretariat Service
to woffidatc in Grade I of thc Service for the following
periods:

From 16th Dccember, 1959 to 30th December, 1960.
From 3rd January, 1960 to 20th January, 1960,

L, W. DHUME, Dy, Sccy.

MINISTRY OF EXTERNAL AFFAIRS
New Delhi, the 24th February 1960

No. 74/PE/60(F 1107/PEX9)—On  iransfer to  Rajshahi,
Shri Ram Lal an officiating Grade I Officer of the IFS ‘B’
(General Cadre), and formerly. Section Officer in the Ministry
of External Aflairs, New Declhi, was grunted carned leave for
56 days with effect from I6th October, 1959 o 1¢th Decem.
ber, 1959,

2. This Ministry’s Nolification No. 245/PB/59 [F.2(B)123-
PB/59], dated the 20th October, 1959 is hereby cancelled,

A. K. SEN, Officer on Special Duty,

[E—

New Delhi, the 24th February 1960

No, 77-PA/60.~Maharao Shri Madan Sinhji of Kutch relin-
uished charge of the post of Ambassador in the Embassy of
ndia, Oslo (Norway) on the forenoon of 15th Fehruary,
1960 and proceeded on leave,

Shri J. S, Teja has been appolnied as Charge d' Affaires
Embassy of India, Oslo (Norway) with effect from the fore-
noon of the 15th February, 1960.

New Dclhi, the 29th February 1960

No. 81.PA/G0—Shri Madan Sinhji, Maharao of Kutch,
Ambassador, Embassy of India, Oslo has heen granted 21
days' carncd Icave from 15th February, 1960 forencon to the
6th March, 1960 (both days inclusive).

2. On the expiry of leave, Shri Madan Sinhji will rcturn
to his post at Oslo.

No, 82.PA/60,—On return from lcave, Shri N. Raghavan
resumed charge of his post as Ambassador of Indla, Paris on
the 22nd February, 1960, forenocon,

New Delhi, the 2nd March 1960

No. 85-PA/60.—On his appolntment as Ambassadory of India
to the Netherlands, Shri R. K, Tandon, assumed charge of his
post at the Embassy of India, The Hague on 22nd Fcbruary,
1960 forenoon.

No. 8G6-PA/60—Shri C. P. N. Singh, Ambassador of India,
Tokyo, relinquished charge bf his post on the afternoon of
the Ist February, 1960.

Shri P. K. Banerjee, assumed charge of the office of Charge
d' ARaircs on the afternoon of 1st February, 15960,

No. _84-PA/GD.—Shri C. 5. Jha, Pcrmanent Reprcscntative
of India in the United Nations, New York haw Deen granted
leave as under, subject to title:—

(i) Leave on average pay for 5 days [rom l4th January,
1960 to I8th January, 1960,

(ii) Leavc on avcrage pay for the period from 20th Janu-
ary, 1960 (o 29th February, 1960.

2. Notificatlon No, 47/PA/60 datcd 13th Febrnary, 1960 {s
hereby cancelled, . -

New Delli, the 4th AMarch 1960

_No, 89.PA/60.—In continuation of this Ministry's Notifica-
tion No. 689-PA/59. dated the 12th November, 1959, Shri
D. Hejmadi, First Secretary, Fmbassy of India in Japun,
Tokyo, is granted extension of leave [or 30 days  with effect
from 10th February, 1960,

J. R, HIREMATH, Under Secy.

New Dethi, the 26th February 1960

No, 75-PB/G0[38(B)7-PB/59].—Shri C. Bhalla, a permancnt
Grade III Officer of the General Cadre of the Indian Foreign
Service, Branch 'B’. and a Registrar in the High Commission
of India, Karachi, has becen granted carmed leave for 16 days,

;\3&8 cffect from the 8th January, 1960 to the 23rd January,

Shri Bhalla has been permitied to suffix the 2{th January,
1960 (bcing Sunday) to hls lcave, '

No, 76-PB/60 F.66(B)4PB/59.—Shri J, R. D'Cruz, a perma-
nent Grade TI1 Officer of the General Cadre of the Indian
Forcign Scrvice, Branch ‘B’, and formerly Section Officer in
the International Commission for Supervision and Control,

Salgon, has been granted carned leave [or 60 days, with effect
from the 21st January, 1960. .

No. 77-PB/60 F.6G(B)-4-PB/59.—Shri J, R. 1VCru», a pcrma-
nent Grade ITI Officer of the General Cadre of the Indian
Forcign Service, Branch ‘B’, relinquished charge of the post
of Section Officer in the Secretariat General of the Interna-
tional Commisiion for Supervision and Contrel, Saigon, with
cltect Irom the forencon of the 15th February, 1960

No. 78/PB/60 [F.20(B)2PB/59].~Shri G. S, Bakhshl, a per-
manent Grade III Oillicer of the Genceral Cadre o[ the Indiun
Foreign Service Branch ‘B’ agsmmed charge of the post of
Registrar in the Embassy of Tndla, Bucnos Aires, with clicct
from the forcnoon ol the 12th Fehruary, 1960.

No, F.79/PB/G0 [F.2(R)46-PB/39]—~The President i3 pleased
to appoint $hri R. Ranganathan. a permahent Grade TV
Ollicer of the General Cadre of the llndian Forcign Service
Branch ‘B’ to officiate in Grade III of the Service with effect
from the 1Jth October, 1956 until further orders. 7This Min-
istry’s Notification No. 414-FSB /57, dated the 92nd July, 1957
in so far as it relates to Shri R. Ranganathun may be trcated
ag cancclled,

2. shri R. Ranganathan, an officer ofliciating In Crade III
of the Indian Foreign Service (B) assumed charge of the post
of Registrar (Gradc III of I.FY. 'B’) in the High Cominis-
sion of India, London, with cffect from the 11th Octoher,
1956 (F.N.).

3. Shrl Ranganathan rclinquished charged of the post of
Registrar in the High Commission of India, London, on the
afternoon of the 24th January, 1957.

No. 82.PB/60 [23(B)I-PB/59]—Shri B. M. Dharam Vir, an
officiating Grade III Officer of the General Cadre of the
Indian Forelgn Service, Branch ‘B’ and a Rcgistrar in the
High Commission of India, Canberra, has heen granted carned
lcave for 52 days, with eftect from the 10th November, 1959
to the 31st December, 1959,

Shri Dharam Vir has been permiited to suffix the holidays
on the 1st to 3rd January, 1960 to his lcave,

New Delhi, the 26th February 1960

No. 84PR/60 2(B)58-PB/59—Shri C. K. Ravi Varma, a
Grade III officer of the General Cadre of the Indian Foreign
Service Branch 'B’ and a Scctlon Officer In this Ministry was
granted leave as underi—

Farned leave—28th August, 1957 to l4th November, 1957,

Unearned lcave on half pay on private
November 1957 to 23rd November, 1957,

affairs—15th

2. Shri C. K. Ravi Varma has been permitied to suffix
Sunday the 24th November, 1957 to his leave,
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New Delh, the 29th Icbruary 1960

No, 83/PR/G0 [F.2(A)79-PB/39]—Shri N, Srinlvasan, a
petmanent Grade IIE Officer of the General Cadie of the
Indian Foreign Service, Branch ‘B’, rclinquished charge of the
pust of Personal Sceretary in the Embassy of India, Rangoon,
with cffect Brom the forenoon of the 6th July, 1959.

No, 86/PB/60 [F.2(A)79-PB/59].—5Shri N, Srinlvasan, an
officiating Grade 11 Officer of the General Cadic of the Indian
Foteipn Service DByanch ‘B’ assumed charge of the post of
Registrar in the Embassy of India, Rangoon, with effect from
the forencon oi the 6th July, 1959,

2 Shil N, $rinlvasan relinquished charge of the post of

Registrar 1 the Embassy of India, Rangoon on the forencon
of the 30th November, 1959,

New Delhy, the 2nd March 1960

No, 87/PB/60 [F24(B)6-PB/39]—Shri 8 R, Gopala
kiishna, a permanent Grade III Officer of the General Cadre
of the Indian  Forcign Service, Branch ‘B’, and formerly
Registrar in the High Cowmission of India, Colombo, has
been granted eatned leave for 8 days, with effect from the 28rd
Januvaiy, 1960 to the 30th January, 1960

New Delhi, the 3rd March 1960

No. 88/PB/G0 [5(B)1/PB/59),~5hti 8. 8. Saith a perinanent
Librarian in the Ministry of External Affairs has been granted
earned leave for 17 days with cllect {rom the 12th January,
1960 to the 28th January, 1960 (both days inclusive),

2. On the evpiry of leave, Shri Saith assumed charge of
the post of Librarian in the Ministry of External Aflairs with
ellect {rom the 29th Janyary, 1960 (E.N),

No. 89/PB/60 [F30(B)1-PB/50].—Shri N. C, Kanjilal, an
efficiating Grade IT Officer of the Central Secretariat Service,
relinquished charge of the post of Registrar in the Embassy

of India, Thc Hague with ellcct from the forenoon of the
19th February, 1960,

No. 90/PR/60 [F.61(B)7-PR/59].—Shri S, P. Jain, an official-
img Grade II1 Officer of the General Cadre of the Indian
Foreign Service, Branch ‘B’ assumed charge of the post of
Privaic Secretary in the Embassy of India, Rangoon, with
sffect from the forencon ol the 6th July, 1959,

2. Shri Jain rclinquished charge of the post of Private Sec-
yelary ip the Embassy of India, Rangoon with eflect from
the iorenoon of the 30th November, 1959.

No. 91/PB/60 [F.61(B)7-PB/59].~Shri 5. P. Jain, an olRclat-
ing Grade 11 Officer of the General Cadre of the Indian
Forelgn Scrvice, Branch “B’, relin uished charge of the 5t
of Registiar in the Embassy of India, Rangoon with effect
from the forenoon of the 6th July, 1939.

9. Shui Jaln resumed charge of the post of Registrar in the
Embawy of India, Rangoon with effect from the forenoon of
the 30th November, 1959,

No. 92/PB/60 [F.63(A)5-PB/50].—~Shri T. N, Nanda, an
officating Grade I Officer ol the General Cadie of the
Indian Foreign Scrvice, Bianch ‘B’ relinquished charge of the
post of Paisonal Secretary in the High Commision of Tndia,
Accra, with eflcct fiom the afternoon of the 9th Februaty,
1960,

No, 03/PB/GO[F.30(B)2-PB/59]—5hri K. S. Kurup, an
officiating Giade 111 Ofhcer ol- the General Cadre of  the
Indian Forcign Service, Bianch 'B' assumed charge of * the
post of Registrar in the Embassy of India, The Huague, with
effcct from the forenoon wf the 19th February, 1960.

No, 94/PB/60[F.06(B)4-PB/59]—~Smi J R D'Cruz, a petina-
nent Grade ITI Ofhcer of the General Cadre of the Indian
Forewgn Service, Bianch ‘B, and a  Sectlon Officel in the
International Commisdon Lo Supetvisivn and Control, Saigon,
has been gmanted earned leave for 60 days, with effect from
the 21st February, 1960

2. This Ministry's Notification No, 76-PB/60, dated the
anth February, 1960 is hereby cancelled

New Delhi the 4th March 1960

No, 95/PB/60 [F.4(B)"l-PB/59}.—The Preadent i pleased to
appomt, on promotion, the following permanent officers  of
Grade 1IT of the General Cadre of the IFS(B), to officiate in
Grade I1 of that Cadre, with effect fiom the dates noted
againat each, until further orders,

1, Shri ©. P. Bhasin—20th August, 1959,
2, Shi G. A. Poppen—list October, 1959,

No. 97/PB/60 [F30(B)2-PB/60].~Shri K, S. Kurup an offi-
dating Giade 1II officer ot the Gencral Cadre _uE t e_Indi:m
loraign Service, Branch 'B’, and formerly Registrar in the

—— A —

Consulate Genelal of India, Damascus has been  granted

earned leave for 68 days, with clfect from the 16th November,
1959,

2. This Minlstry’s Notlfication No. 71 PB/60 dated the 19th
Fcbruary, 1960 is herchy cancelled,

Y. R, DHAWAN, Attache,

New Delhi, the 1st March 1960

No, 88PA/60.—Shri J, R. Hiremath, formerly Third
Sccretary, Embawy of India, Tokyo was gianted earned lgave
for 05 days with effect from 9th November 1959 (F,N),

This Minist1y’s notification No. 59/PA/60 dated  18th
Febiuary, 1960 is hereby cancelled,

NATWAR SINGH, Under Secy.

New Delhi, the st March 1960

No. CPYX.0/10/60.—Shii G. Topden, Superintendent, Re-
gional Pasport Othee, Delhi relinquished charge of his post
on the afiernoon of the 17th February, 1960.

[F 3(18)-PV(IV)/59]
New Delhi, the 4th November, 1959/8rd March 1960

(To be substituled for this Mwusiry's Notificalion bearing the
same number and dale)

No, CPEOQ/41/69—In continuation of this  Ministry’s
Notification No, CPEQ/33/59, dated the 2nd September, 1959,
Slui 8. L. Kaul Kilam, formerly Regional Passport Officer,
Lucknow is granted further earned leave for 3 days with effect
from the 11th Lo the 13th Scptember, 1959, and half pay leave
on private allairs for 64 days {rom the 14th September, to
the 16th November, 1959 under rule 11(b) of the Revised
Leave Rules, 1933, as amended from Gime to time,

[F2(12)-PV (1V)/59]
D. 8§, KHOSLA, Under Secy. (PVA),

New Declhi, the 8rd March 1960

No. 24/PTI1/60~The President of India 1s pleaged to
recognise the appointment of Shri Ardeshir Framroze MODY
as Ilonorary Vice Consul of Sweden at Bombay with effect
from the 12th December, 1959,

T. V, RAMAKRISHNA RAO, Under Secy.

'

New Delhi, the 3rd March 1960

No. 87-NEFA/59.—On 1ielinquishment of charge of the post
of Indian Trade Agent, Yaiung, Shri K, C. {_ohmey was
promoted to offidate as Political Officer, Tirap Frontier Divi-
son, North East Frontier Agency, in Grade I of the LF.AS,
with effcct fiom the 22nd January, 1960 (F.N,),

P. N. NEVILE, Attache,

(External Publicity Division)
New Deths, the 29th February 1960

No. 8/60-XPA/60.—Shti A. K. Gupla, relinquished charge of
the post ©f Assdstant Press Atitache, Information Service of
India. Brussels, on the forencon of the 80th October, 1958.

Shri A, K. Gupta, was granted 84 days earned leave from
the 2nd Dcecember, 1958 Lo 281d Febiuary, 1959.

Shrl Gupta, aswwumed charge of the Post of Press Attache
in the Information Service of India, Accra, on the forenoon of
the Z8th Febiuary, 1959,

This Ministry's notification No. 74/58 XPA dated the 13th
December, 1958, may be tieated as cancelled.

New Delhi, the 5ih March 1960

Reference Notificahon No. 95459 XPA-59 dated the 30th
November, 1959, -

_No, F.10/XPA/60.—On recall from leave, Shrl R, Rama-
mirtham assurned charge of the post of Public Relations

Ogﬂg:cr, Kalimpong on the forenoon of the 20th November,
1959.

N. P, JAIN Under Secy,
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MINISTRY OF FINANCE
(Department of Expenditure)
New Dellu, the 26th Tibruary 1960

No, PFG(368)-E.L/60—0On rctuin [om leave, Shii Mehar
Singh, a permanent ofhcer of Giade 1I of the Central Seae
tariat Service, resuined charge as Section Oficer 1 the Depart
ment of Expenditmie, Ministry of Finance, on the forenoon
of the 17th February, 1960.

New Delha, the 2nd March 1960

No, PFGHIN-EL(A)/60,—Smi R, R, Savoor, an offlicer of
the Indian Postal Scrvice and Deputy Scactary in the Depart-
ment ot Expenditure, Ministry ol Finance, iy granted an
extension of carned Jeave for 22 days with effect from the
27th Tcbruary, 1960 with permission to suflix Sunday, the
20th Maich, 19G0 to the leave, In continuation of the lcave
sanctjoned to him in the Ministry ot linance Nouthcation
No. PIG(HI1) EL(A)/60, dated the 22nd Febiuary, 1960,

No, FA(8)-EI(A)/60--5hri T, K. Gupta, a permanent Giade
II Officer ol the €558 and officiating in (hade I ol the
scrvice, has been transterred to the Department of FEeonomic
Affairs with eflect (rom the forenoon ok lst February, 1900,

New Delhi, the 3rd Marchi 1960

No. PFG(872)-E.1.(A)/60,—Shii C. W. Mirchandani, Assistant
Superintendent (Pirobationel) and Sectlon Officer  in  the
Deparument of Expenditure, Ministry of Finance, was granted
carned leave for 11 days with effect from the st February,
1960 to 11th Febiuaiy, 1960, combined with leave on hall
pay for 9 days [rom 12th February, 1960 to 20th Lcbruary,
1960, with permussion to prefix closed holiday and sunday
on 30th and 31st January, 1960 and sullix Suiday the Slst
February, 1960 respectively, to the leave.

2, On the expiry of the above leave Shii Mivchandam
resumned charge as Scction Ofhicer in the Ministiy of Finance,
Department of Expenditure with eftect from 22nd Febiuary,
1960 (F.N.).

C, P. K, ERADY, Under Secy.

(Department of Economic Allairs)
New Dclhi, the 29th February 1960

No, F.16(36)-NS/89.—The Secrctary to the Government of
India, Department of Economic Affairs herehy appoints Shri
5. Manikkam, a substantive Asustant National Savings Officer,
Regional National Savings Oiganisation, Madias as Deputy
Regional National Savings Officer (Class II?, Madras Repionai
National Savings Organisation, i the scale of Rs. 275-25—
A00—EB—30—650 in an offidating capacity with effect fiom
the afternoon of the 19th of February, 1960 until further
orders.

2, On relicf by Shrl §. Manikkam, the services of Shri & P.
Srinivasan, T AS,, have been ieplaced at the disposal of the
Government of Madras, with cffect from the attcinoon of
the same date,

M. L. VARMA, for Secy.

(Department of Leonomic Aflairy)
New Delhy, the 2nd Muarch 1960

No. F.30(2)-Admn./57-Pt. TI—The DPresident i3 pleased to
appoint Shri 8, 8, Marathe, ofhiciating Deputy Economic Ad
viser in the Ministry ol Iwmance (Depaitment of Economic
Affairs) as Asslstant Economi Adviser in the same Depart-
ment In a substantive capacity with clfect fiom the 28h
November, 1957.

New D¢lfu, the 4tn March 1960

No. PFG(8)-Admn/50.—On hiy reurement from the Govern-
ment service with eftect fiom the aftermoom ol the 29th
February 1960, the unexpired pottion of the leave on average
pay in terms of F.R,86(a), sanctiomed to Shii M, V. Ranga-
chari, an Officer ot the LA, % AS, for the period tiom the
1st March, 1960 to the 25th May, 1960 in this Department’s
Notification No, PEG(8) Admn/50 dated 10th Februmy, 1960
is hereby cancelled,

B, K, KAUL, Jt, Secy,

(Dcpartment ot kcomomic Affaiis)
New Delhi, the 31d Muarch 1960

No, F10(12)-MSP(A)/59.—Shri M B. Kapur, Officiating Depu
ty Master, India Sccurity Picss, Nauh Road, has been granted
un extemsion of leave for 11 days from the 7th February
to 20th Fcbruary, 1960, with penniwion to suflix Sunday
the 21st February, 1960, to the leave.

2 On the expiry of his leave, Shil M B. Kapur resumed
charge of the post of Deputy Master, Indla Secunity Paess,
with effect [rom the forenoon of the 22nd February, 1960,

8. Shut P. M Rau, Ofliddating Depuly Master, India Secu-
ity Pircss, Nasth Road, has icveited to his substantive post
of  Agsistamt Master, Currency Note Press, with effect {tom
the aftermoon of the 20th Iebruairy, 1960.

No. F.6(22)-MSP(A)/59-—In continuation of this Depart-
ment’s notification N. I 6(5)-FIIA/58, dated the 5th October,
1959, Shri k. B. Mukherjce, Accountant, India Guvernment
Mmt, Ahpore, Caleutts, has heen gianted leave on averuge
}).qr for lour months, followed by leave on half aveiage pay
or twenty-fou1 months, with effect from the 168th December,
1454, preparatory to reurement.

D. K. CHAKRAVORI1Y, Under Secy.

(Department of Economic Allairs)
New Delnr, the Gith Muareh 1960

No. F.12(ii)/42/59-N.A —The Secietary, Dcpartment of Eco-
nomic Aflang ‘hereby appoints Shri Satya Narain Prasad a
peimanent metnber of Bihar Suboirdinate Engineenng Services
as Awitatant Engincer m the Indian Aid Mission, Nepal, in «
tempaorary capaaty, with cflect  from the 21st July, 1959
(I N) unul [uither orders,

No. F.12(1)/3/60-N.A —The Scd‘ctdry, Ministry of TFinance,
Department of Economic Affairy heicby appoinis Shri Mohan
singh Chopra as Instiuctor (Foreman) in the Tndian Ald
Misiton, Nepal, in a temporary capacity, with effect [iom the
atteanoon of 23rd December, 1959 until further ordas.

No. FI2()/18/60-N.A—Thc Picsident has been plcased to
appoint Shii 8. K, Sen Gupta, Semor Rescarch Officer in the
Planning Commussion, New Delhi as Planuing Officer in the
Indian Aid Mission, Nepal, in a tcmpordary capacity, with
effect from the toicnoon of 231d February, 1960, until further
ordeis.

C, L. GARG, Under Secy,

(Depariment of Revenuc)
CEN1RAL EXCISE ESTADBI ISHMENT
New Delhe, the 8th March 1960

No 14.-On transfer fiom the Cenntal Excise Collectorate,
Bombay, Sh1i A, P. Agarwal, 4 permanent Supcrintendent of
Cential Ladise, Class f, assumed charge as Distiet Opium OIG-
ter, Ncemuch, jn (he Narcotics Depaitment on  the 10th
Fchruary, 1960

CustoMs AND CINTRAL FxcIst FSTABLISIIMLNL

No. 15.—~Shri W, Saldanha, an officer of the Indian Customs
and Ceniral Fxase, Scrvice, lately posted as Officcr on Special
Duty (Customs) in the Ministy ol Finance (Department of
Revenue), New Dethi, and at present on leave preparatory (o
1etirement, has been conlirmed a3 Collector, Grade 1, with
effect tiom the 15y August, 1959

K. N. MUKERJEE, Under Secy.
(Department of Revenue)

INCOME 1AX ESTADLISHMENTS

New Delhe, the 3th March 1960

No. 50.—5hri A. V. § Naayanan, is conlirmed as Assistant
Statistician (Income tax) with ellect hiom 28th December, 1439,

P. S. KAICKER, (Inder Becy.

MINISTRY OF FINANCE (DEFENCE)
New Delhi, the 2910 February. 1960

No. 1647-Fstt.—On retwin [rom lcave Shii M. K. K. Aiyar,
a permancnt officer of Grade I ot the Central Secrctanat
service, hay resumed charge ob his duties 48 Awsistant Financal
Adwviser in the Mmastry of Finance (Delence) with eftect from
the torenoon of the 22nd February, 1960.

New Delha, the 12th March 1960

No. 1884-Tstt,—On t1eturn fiom leave Shri G, P. Sen, a
pamanent Oflicer of Grade IT of the Cential Secrctariat
service, oflictaung in Grade T of the Scrvice, has resumed
charge of his dutics as Assistant EFinaunclal Adviser in  the
Ministry of Finance (Defence) with effcct from the forenoon
of the 2Gth Iebruary, 1960,

B, B, SATSANGI, Asstt, Flnandial Adviser,
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CENTRAL BOARD OF REVENUL

CFPN1RAL EXCISE ESTABLISHMENT

New Dell, the 3rd March 1960

No. 14—~8hri J. C. Bhattacharjee, permunent Deputy Supe-
rintenclent (Ministcrial? working in the Central Excise Collec.
torate, Calcutta, has been appointed to olliciate as Agsistant
Chief Accounts Officer in that Collectorate with effect from
the 22nd February, 1960 and until further orders wice Shri
V. R. Rajadhyax granted leave.

New Delli, the 4th March 1960

No, 15.—On his transfer from the Central Excise Collectorate
Allahabad, Shri R. N, Gupta, an oiliciating Superintendent
of Central Excise, Class T, assumed charge as District Opium
Ollicer, Faizabad in the Narcotics Department on the 18th
February, 1960 (Atternoon).

K. N. MUKERJEE, Under Secy.

MINISTRY OF REHABILITATION
New Dclhi, the 4th March 1960

No. 18(81)/87-Admn,—Shri Kanwar Bahadur Secttlement
Commissioner in the Office of the Chief Settlement Commis-
sioner is granted the ex-officio status of Deputy Secretary to
the Government of India in the Minlstry of Rchabilitation
with effect from 9th Januavy, 1960 for so long as he holds the
post of Setllement Comumnlssioner.

S. PRASADA, Dy. Secy.

New Delhi, the Tth March 1960

No. DNK-1/54/39 —Shri P, D, Seth, LA, & A.S., Financial
Adviser and Chicf Accounts Officer, Dandakaranya Project,
Jagdalpur, has been granted lcave on average pay for four
months with cflect from the 1st March, 1960,

K. LALIT, Dy, Secy.

(Office of the Chief Scitlement Commissioner)
New Delhi, the 1st March 1960

No, 8/24/60-Admn (R).—Shri L. B. Mathur, Settlement
Commissioner, (Government Built Property), Delhi, is re-
employed in the same capacity with cf[gct Irom 4th January,
1960 until further orders,

No, 5/48/b67-Admn.(R).—Shri Gurdas Singh, Assistant Settle-
ment Commissioner, Ambala under the Regional Settlement
Commissioner, Patiala, relinquished chaige of his office on
the afternoon of 27th January, 1960.

New Delhi, the 3rd March 1960

No. 1(2)-Adinn(Prop)/58.~shri 5. A. Uttam Singh, Officer
on Spccial Duty, Himachal Pradcesh, relinquished charge of
his post on the afternoon of 9th June ,1958, .

K. B. MATHUR, Under Secy.

(Office of the Chief Settlement Commissioner)
New Delhi, the 3rd March 1960

No. F5/22/36/Admn/General.—In pursuance of Rules 3
and 4 of the Central Civil Services (Tcmporary Scrvicc&
Rules, 1949, the President hereby appoints Dr, Tara Chan
in a quasi-permancnt capacity in the post of Regional Settle.
ment  Commissioner-cum-Custodian  of  Evacuee Property
(Clags I in the scale of pay Rs. 800—40—1000) with effect
from 1st July, 1954

~ This Office Notificatlon of even number dated 28th Decem-
. ber, 1959 iz hereby cancelled.

K. B. MATHUR, Undcr Sccy., for Secy.

DEPARTMENT OF ATOMIC ENERGY
Bombay, the 26th February 1960

No. 33/1/60-Adm.II.—The President is pleased to appoint
Shri G. K. Belekar, a temporary Scientific Officer as Senior
Sclentiic Oflicer in the Atomic Energy Establishment Trombay,
Bombay of this Department in a temporary capacity with
cficct from the forenvon of February 1, 1960, until further
orders,

No. 6/1735/58-Admn.IL.—The President is pleased to appoint
Dr. N. K. Chaudhurl, a temporary Senior Scientific Officer aa
a Research Ollicer in the Atomic Encrgy Establishment Trom-
bay, Bombay of this TDepartment in a tcmporar}; capacity
with effect from the forenoon of Fcbruary 1, 1960, until
further orders.

U. C. MEHTA, Under Secy.

Bombay, the 2nd March 1960

No, 6(1619)/58-Adm-I —The Presldent is pleased (o accept
the resjgnation of Shri R, N, Mungale, f&sistunt Engineer
(Grade 1) in the Architecture and Civil Engineering Division
of the Dcpartment of Atomic Energy, Bombay with effect from
the afternoon of February 22, 1960.

R, C, SHARMA, Under Secy,

MINISTRY OF STEEL, MINES & FUEL
(Department of Mines and Fuel)
New Delhi, the 29th February 1960

No. P-1(87)/59-Adm Y —Shri A. K. Sen Gupta, officiating
Grade 111 Oflicer of the Central Sccretariat Scrvice .and
Section Officer in the Department of Mines and Fuel (Minis- -
try of Steel, Mincs and Fuel) was granted carned leave for
16 days with cffect from the 2Znd January, 1960 to Gth
February, 1960 with permission to suflix Sunday the 7th
Felnuary, 1960 to the leave.

New Delhi, the 2nd March 1960

No. P-1(88)/60-Adm.I.~On trunsfer from the Governmeng of
Uttar Pradesh, Shri Mahmood Butt, LAS., has been ap-
pointed as Deputy Secretary Lo the Government of India in
the Department of Mines and Fuel (Ministty of Sieel, Mlncs
and Fucel) with eflect from the 1st March, 1960.

No, P-1(48)/57.AdmJ —58hri R. N. Chopra, L.AS, Deputy
Secretary in the Department of Mines and Fuel (Ministry of
Steel, Mines and TFuel) has been granted earned leave for
81 days with effect from the 1st March, 1960.

2. On the expiry of his leave, Shri Chopra's scrvices are
replaced at the disposal of the Government of Punjab,

P. V. V. SARMA, Under Secy,

(Department of Mines and Fuel)
New Delhi, the 3rd March 1960

No. 156/82/58-MII —The President is pleased to appoint
Shrl Tahir Ali as Junior Mining Engineer in the Indian
Bureau of Mines in an officlating capacity with cllcct from
the 20th February, 1960, until further orders.

New Dechi, the 4tlh March 1960

No, 7/21/59-MIIL.—The President is pleased to appoint
Shri B. Kakoli, Senlor Technical Assistant in the Indian
Bureau of Mines as officiating Junlor Mining Geologist in the
same Department with effect from the 19th February, 1960,
until further orders,

A. NARAYANAN, Under Secy.

MINISTRY OF COMMERCE AND INDUSTRY
New Delhi, the 22nd February 1980

No., 22-EX(7)/591—The service of Shri S, N. Bilgrami,
1AS., Director, Export Promotion in the Ministry of Com-
merce and Industry are placed at the disposal of the National
Industrial Development Corporation with effect from the
forenoon of the 1st November, 1959,

No. 22-EX(7)/69.I1~The President is pleased to appoint
Shri §, N, Bilgrami, I,A .S, as Director of Export Promotion
in the Ministry of Commerce and Indusiry, in addition to
his dutles as- Managing Director of the National Industrial
Development Corporation Limited, with effect from 1st
Novcmber, 1959, until further orders,

S. BANERJEE, Dy. Sccy.

New Delhi, the 8th March 1960

No. 10/23/60-Estt XV —Shri S, K. Mathur, Officlating Re-
search Officer in the office of the Economic Adviser to the
Government of India has been granted eurned leave for 41
days with effect from the 1st February, 1960 with permission
.to’ prefix and suffix o the leave closed holidays the 30th
and the B1st January, 1960 and the 18th March, 1960

New, Delhi, the 12th March 1960

No. 10/118/39.E(IV).—Shri Nand Lal Sharma, formerly
ofliciating Controller of Imports and Exports, in the officc
of the Deputy Chief Controller of Imports & Exportta,
g}]emral Licensing Area), New Delhi, was granted carned lcave

r one day on the lst October, 1959.
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No, 10/208/59-E(IV).—Shri K. C. Chakrabarti formerly Assis
tant Controller of Imports and Exports in the office of the
Chicf Controller of Imports and Exports, Ncw Declhi, was
granted earned leave for 25 days with eflect from the fore-
noon ol the 231d September, 1959, with permission to suffix
to the leave, Sunday the 18th Oclober, 1959.

5. R. BANERJEE, Under Sccy.

New Delhi, the 2nd March 1960

No, 58SI{(C)(4)/60.—The President is pleased to appoint
Shri Vishwa Nath Kapoor o officiatc as Aslstant Director
(Grade TI) in the Central Footwear Training Centre, Small
Industrics Service Tnstitutc, Madras, with cHect from the
{forenoon of the 18th January, 1960.

No., 7(8)/57-881(C).—The Prevident i3 pleased to appoint
until further orders, Shri B. Majumdar., Assistant Director,
Small Tndustrics Scrvice Institute, Calcutta, as Deputy Director
in the Officc of the Development Commissloner, Small Scale
Industries, New Delhi, with eflect from thc forenoon of 12th
Fcbruary, 1960.

New Delhi, the 4th March 1960

No. 7(5)/60-8SI{(C).—~The President iz pleased to appoint
until further orders Shri A, K, Banerjec, Assistant Director,
Small Industries Service Tnstitute, Calcutta as Deputy Director
in Small Industries Scrvice Institute, Patna, with cflcct from
the forenoon of the 19th January, 1960.

No. 6-8SI(C)(17)/57=The President is pleascd to appoint,
until further orders, Shri Yag Datt Gautama, an Assistanc
Dircctor (Grade I) in the Branch Small Industries Service
Institute, Allahabad, as Dcputy Director in the same Institute
with effect from the forengon of the 11th January, 1960,

N. §. VAIDYANATHAN, Under Sccy.

New Delhi, the 3rd March 1960

No. 1-E1(14)/60.—The President has becn pleased to re-
cmploy Shri A, K, Chakravarty, as Officer on Speccial Duty
in the Ministry of Commerce and Tndustry with effect from
the {orcnoon of the 19th January, 1960, until further orders,

New Delhi, the Tth March 1960

No, 6Estt.(B)(43)/56-L1—The Pregident iz pleased ta
appoint the following permanent Assistant Controllers in the
Import and Export Trade Control Organisation as Con-
trollers in a substantive capacity in that Organlsation, with
effect from the dates mentioned against cach:—

Shri G. II, Hatalkar—lIst May, 1955

. Shri J. 8, Bedi-lst May, 1955,

Shri P, M, Nalr—10th January, 1956.
Shri B. M. Ghosh—1st May, 1955,

Shri 8. Chakravarty—27th Septcmber, 1956.
6. Shri D, D, Bhargava—lst May, 1955,

No. G-Estt.(B)(43)/56-E I —Thc President is plcased to appoiut
the following pcrmanent Deputy Chief Controllers in the Im-
port and Export Trade Control Organisation as Joint Chief
Controller of Imports & Exporis in a substantive capacity In
that Organisation with effect [rom the dates mentioned against
each:—

1. shvi K. Rangaswami—22nd  July, 1957.
2 8hri 8§, G. Varadkar—1st November, 1058,

No. 59: [EII(G)(B-26)]—The President is pleased to appoint
Shri B. N. Chatterjee, an Officer of the Industrial Management
Pool, as Officcr on $pccial Duty in the Ministry of Commerce
and TIndustry, in an officdating calpacity, with cflect [rom
the forencon of the 25th Febrnary, 1960, until further orders.

No, 64: [EI(G)(R-42)}-Shxi R. P. Mchta an Officer offi-
ciating in Gradc UI ot the Central Secretariat Scrvice and
Section OMcer in the Ministry of Commerce and Industry, was
granied carned lcave for a perlod of 19 duys with cllect {from
the forenoon of the 14th February, 1960.

W ro
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2. On rcturn from lcave Shri R. P, Mehia rcsumed duty
as Soction Oflicer in the Ministry of Commerce & Industry
with elfect from the forenoon of the 4th March 1960,

New Delhi, the 8th March 1960

No. 56: [EII(G)(S8-34)].—On rcturn from leave Shri 5. K,
9inha, LAS.. resamed duty as Depuly Secretary in the Min-
istry of Commerce and Industry with effect [rom the forenoon
of the Ist March, 1960,

No. 57: [EII(G)(8-37)).—Shri Sureshwar Sahay, Export Pro-
motion Officer (Junior) in the Ministry of Commerce and In-
dustry was granted carned leave [or 13 days with effect from
the lst Fcbruary, 1960, with permission to prefix the closed

holidays on Suturday the 30ih January, and Sunday the Slst
Januavy, 1960 and suifix Sunglay the l1th Yebruary, 1960, to
the leave.

No. 58: [EII(G)(Z-1)].—Thc President is plcased to appoint
Shri 7. K. Joscph, an Officer of the Industrial Management
Pool, as Officer on Special Duty in the Ministry of Commerce
and Industry, in an othciating capacity with cﬁ?ccl trom the
forenoon of the Ist March, 1960, umi‘( further orders.

No. 60 [EIN(G)(D-6)].—~Shri D. N. Chopra, Assistant Direc-
tor of Exhibitions in the Ministry of Commcrce and Industry
wiis granted carned leave for a period ol 18 days with chect
from the forcnoon of the 7th December, 1959, with permission
to prefix Sunday the 6th Deccmber, 1959 and suffix the closed
holiday on the 25th December, 1959, to the leave. :

No. 61 [EI(G)(D-6)].—Shri D. N. Chopra, Assistant Dhcctor
of Exhibitions in the Minisry of Commerce and Industry
was granted carned lcave for a period of 6 days with cffect
from the forenoon of the 28th Dccember, 1959 with permission
to sullix Sunday the 3rd _Junuary, 1960 to the leave.

R. KALYANASUNDARAM, Under Secy.

New Delhi, the 'Tth March 1060

No, 5/60-8alt.—Thc President is plcased to appoint Shrl
Gulam Anwar Gulam Ali, Assistant Salt Commissioncr, on his
reversion from the Hindustan Salt Company Ltd, as Depury
Salt Commissioncr, Bombay, in an officiating capacity with
cilect from the forenoon of 27th January, 1960, until further
orders,

R. J. BHOJWANI, Under Secy.

TrRADE FSTABLISHMINTS

New Delhi, the 29th February 1960

No. 27-TC(5)/59~Shri Rajkumar Raghunath Sinha, LF.9.,
formerly Commercial Counsellor to the Commission for India.
Singapore, has been granfed earmed leave for 120 daya with
cflcct from the forenoon of the 11th November, 1959,

New Delhi, the 3rd March 1960

No. 28-TC(14)/89—Shri B. R. Jassal, formerly Registrar on
the chancery side, Embassy of India, Bangkok, assumed charge
of the post of Registrar (Grade III) in the Commercial Section,
Fmbassy of Tdia, Bangkok with cffect from the forcnoon of
the 17th February, 1960.

Nrew Delhi, the 5th March 1960

No. 54TC(3)/87.—Shri P. Das Gupta, an Officer of Grade
T of the Indian Foreign Service (B) and formerly First Secre-
tary éCommercial), Embassy of India, Peking was granted
earned leave for 30 days with eflcct from the 4th December,
1959 to the 2nd January, 1960, (hoth days inclusivc),

K, RAJARAMAN, Under Secy.

(Department of Company Law Administration)
New Delhi, the 2nd March 1960

No. PFR(21)-CLA/B5 —TIn exercise of the powers ronferred
b}! sub-scction 2 of section 609 ol the Companies Act, 1956
(I of 1956) the Central Government have, on transfer from
the Office of thc Registrar of Companics. Bihar, Patna, ap-
Em'ntcd Shri P, K. Mazumdar as Registrar of Companies

ajasthan, Jaipur with cffect from afternoon of 17th February,
1960 vire Shri B. K. Chatterjce trausferred,

No. PFG(30)-CLA/E5—~On  trangfer Irom the officc of the
Regional Dircctor, Company Law Administration, Madras,
the President is pleascd Lo appoint Shri P. B, Mecnon as
Solicitor, in the officc of the Regional Director, Compuny
Law Administration, Caleutta with effect from the afternoon
ot the 20th February, 1960 until further ordeis vice Shri 8. K.
Dutt transferred,

No, PFR(88)-CLA/39 —In cxcrcise of the powcrs conferred
by sub-sscction £ of section 609 of the Companics Act, 1956
(1 ot 1956) the Central Government have, on transfer from ihz
Office "of the Registar of Compunies, Delhi, appointed Shri
R. P. Khandpur as Assistant Recgistrar of Companies, West
Bengal, Calcutta  with cflect from the (orencon of I1lth
Fchruary, 1960 until further orders vice Shri A. K. Banerjce.

No. PFR(1)-CLA/b4.—In cxcrcise of the powers conlerred by
sub-section 2 of section 609 of the GCompantles Act, 1956 (I of
1956) the Central Government have, on transfer from the office
of the Reglstrar of Companies, Delhl. appolnicd Shri B. P.
Roy as Reglstrar of Companies, Bombay with effect from the
forcnoon of 23rd February, 1960 until further orders wvire
Shri 8. Venkataraman tvanslerred,

P, B. SAHARYA, Under Secy.



156 THE GAZETTE OF INDIA: MARCH 12, 1960/PHALGUNA 22, 1881

T — - [

[PART I-SEC. 2

(Branch Sccretariat)
Bombay, the st March 1960

No, DS8J-2(228)~Shri B, V. T, Iycngar, Assistant Dircctor
(Grade 11) in the Ofhice of the Textile Commissioner, Bombay
was granted earncd leave for 61 days from 28th December,
1959 to 261th February, 1960 with permlssion to prefix Sunday
datedd 27th Dccember, 1959 and affix Iast Saturday of the
month on 27th together with Sunday dated 28th February,

" 1960 to the leave.

2, On the expiry of the leave Shri BV, T. ¥yengar resumed
duty in the same post of Assistant Director (Grade 1T) in the
Office of the Textile Commissioner, Bombay on the forenoon
of 29th Fcbruary, 1960,

Bombay, the 2nd March 1960

No, BSI2(856).—Shrl B. K, Shahani, Assistant Direcior
(Grade II) in the Office of the Textile Commiswsioner, Bombay
was granted carned leave for 4 days from the 28th December,
1959 to the 31st Deccmber, 1959 with permission to prefix
Sunday the 27th Deccmber, 1959 to the leave.

2. On expiry of the lcave Shri Shahani was permitied to
agsume charge of his office as Asslstant Direclor (Grade II) at
Poona on the forenoon of 1st January, 1960 and was directed
to proceed on our (o Pimpri and return to Bombay.

(Office of the Textile Commissioner)
(Branch Sccrctariat)
Bombay, the 26th February 1960

No. RBSI-2(287).—Shrl R. G. Zalani, Deputy Director in the
Office of the 'Textlle Commissioner, Bombay, was granted
camed leave for 11 days from 8th February, 1960 to 18th
February, 1960, with permission to prefix Sunday the 7th
Fcbruary, 1960 1o the leave,

2, On the expiry of leave Shri Zalani resumed duty in
the same post of Deputy Dircctor in the Office of the Textile
Commissioner, Bombay, on the forcnoon of 19th February,
1960.

No. BSI-2(269).—Shri M. P. Avasthy, Deputy Dircctor in
the Ofice of the Textile Commissloner, Bombay was granted
earncd leave for 94 duys [rom the Znd November, 1959 to
the 8rd February, 1960 with permission to prelix holiday and
Sunday dated the 31lst October, 1959 and 1st Novewmber, 1959
to the leave,

2. On the expiry of leave Shri Avasthy vesumed duty in
the same post of Deputy Director in the Office of the Textile
Commissioner, Bombay, on the forcnoon ol 4th Tchruary,
1960.

I. R. KAKAR, Under Sccy.

MINISTRY OF FOOD B AGRICULTURE
(Department of Food)
New Delhi, the 209th February 1960

No, 38(63)/58/REM/EL—Conscquent on his (ransfer Shri
P. Rumdas, Assistanl Director made over charge ol his office
at Vijayawada on 5th TFebroary, 1960 (ufternoon) and took
over charge in the same capacity at Raipur with eHect from
12(h February, 1960 (forenoon).

No. 110(410)/63/EL—-On return from leave, Col,  Prithi
Pal Singh resumed duty as Chicl Dircctor of Purchase in this
Department with effect from the [forenoon  of the  26th
February, 1960.

No. 110(410)/55/E1-1.—On hcing rclieved by Col. Prithi
Pal Siugh, Shri §. N, Sikand relinquished charge of the office
of the Chief Director of Purchase and. resumed duty as
Director on the forecnoon of the 26th February, 1960,

No. 38(86)/58/RELII/EI.—Consequent on his Lransier, Shri
Mohd, Ahmed Hussain, Technical Officer made over charge
of his officc at Warangal on the afternoon of the 8ith Iebru-
ary, 1960 and took over charge in the sume capacity at Bowm-
bay with effect from the alternoon of the 19th Fcbruary, 1960.

New Delhi, the 2nd March 1960

‘ No. 190(100) /85 /EL—Shri R, Bose, Assistant Director in the
oflice of the Regional Divector (Food), Calcutta way granted
carned lcave for 13 days with cllect from the forenoon of the
2nd April, 1959,

No. 22(88)/59/EL—Conscquent -on  his transfer, Shri & C.
. Mehta, Technical Offlicer made over charge of his offlice at
Balasore on the aficrnoon ol 31st January, 1960 and took over
charge in the samc capacity at Gwalior with effect {rom (he
forenoon of the 13th February, 1960.

No. 22(36)/39/E1.—On the expiry ol his leave, the services of
Shri Ujagar Singh, an officiating Grade I Officer ol (he Central
Sccretarial Stenographers' Scrvice, have been placed at the dis-
posal of the Ministry of Transport & Communications

(Department of Transport) with elfect from the forenoon of
the [3th February, 1960

No, 110(469)/57/EL.—Shri P. C. Krishna. Scction Officer in
this Department way granted extension ol eamed leave for
16 days with cflect from the forenoon of the Ist January, 1960
with permission to affix Sunday, the 17th January, 1960 to
the lcave,

2. On rvetarn [rom lcave 9hrl P. €. Krishna resumed duty
as Section Officer in this Department with cflect from the
forenoon of the 18th January, 1960.

New Delhi, the 3rd March 1960

No. 110(395)/35/EL—Consequent on his  tranefer,  Shri
T. Ramasivan, Assistant Director in the Office of the 1'!oinl:
Director (Food), Cuttack, made over charge at Cuttack on
the afternoon of 2nd February, 1960, and assumcd charge In
the same capacity at Vijayawada on thc forencon of 13th
February, 1960,

No. 7(14)/59/EL—On return from lcave, the services of
§hri M. V. Stinivasan, a Scection Officer (Grade ITI) in the
Direciorate of Sugar and Vanaspatl, have heen placed at the
disposal of the Ministry of Community Development and
Cooperation  (Department of Community Deveclopment) with
elfect from the forcnoon of the 29th January, 1960.

New Delli}, the 4th March 1960

No. 22(180)/60/EX—On return from leave Shri P, K, Samal
resumed duty as Regional Director (Food), Bombay with effect
from the forenoon of the 22nd February, 1960,

New Delhi, the 7th March 1960

No, 7(14)/39/EL--Shri H. P. Kowshal, a permanent Grade
IV Officer of the Centrul Secrctariat Scrvice and officiating
as Section Officer (Grade IIT) in this Department has heen
posted as Scction Officer (Grade TIT) in the Directorate of
Sugar and Vanaspad with effect from the forcnoon of the
27th January, 1960,

RAMASWAMY R, IVER, Under Sccy.

No, 22(55)/59-EL—The Sccretary o the Government of India
in the Ministry of Food & Agriculturc (Department of Food)
hereby reverts Shrl G, 8. Ghodgaonkar an. ofliciating Technical
Officer at Gwalior to the post of a Technical Assistant with
effect from the forenwon of the 13th Fehruary, 1960.

RAMASWAMY R. TYER, Under Secy. for Secy.
(Department of Food)

New Delhi, the st Alarch 1960

No. 1.7/60-8 Admn.—In supersession of the Notification of
the Minisity of Food and Agriculture (Department of Food)
No. 1-7/60-5.Admn, dated the 1st Yebruary, 1960, Shri
P. J. Manohar Rao, Deputy Director (Sugar Technical) in the
Directorate of Sugar and Vanaspati is granted 27 days earned
leave from the 14th December, 1959 to the 9th January, 1960,
with permission to prefix and suffix Sundays the I13th December,
1959 and the 10th January, 1960.

2, On expiry of (he leave, Shri P, J. Manohar Rao, resumed
charge of the same post of Deputy Director (Sugar Technical)
in the Direclorate of Sugar and Vanaspati, New Delhi, in the
forenoon of the 11ith January, 1960.

PARTAP SINGH, Under Secy.

(Department of Food)

(Direciorate of Sugar and Vanaspati)
New Delhi, the 8th March 1960

No. 34-4/60-Estt/1589 --On return from leave Shri T, R.
Malhotra resumed charge of the post of Inspector in the
Directorale of Sugar and Vanaspati at Calcutta on the fore-
noon of 29th February, 1960.

K. P, JAIN, Chief Director,

(Department of Agriculture)
New Delhi, the 1st March 1960

No. 2-18/60-Istt.] —The Prcsident is pleased (o appoint Shri
K.B. Thiaparajan, an officer officiating in Grade I of the
Central Sccretariat Service, as Under Secreiary in the Minlstry -
of Fol and Agriculture (Dcpartment of Agriculture), for a
period not excceding three months with effect from the fore-
noon ot the 1st February, 1960.
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New Delhi, the 2nd March 1960

No, 27-352/60-Estt.L—Shri N, Banerjce, a permanent officer
of Grade II of the Central Secretariat Service and Section Olhb-
cer in the Ministry ol Tood and Agriculture (Department of
Agriculture), is granted extension ol earned leave for 41 days
with effect from the forcuvon of the 1st February, 1960,

No. 27-285/59-Estt1~Shri Jagdish Chandra, an officer offi-
ciating in Grade Il of the Central Secretariat Service and
Section Officer in the Ministry of Food and Apriculture (De-
partment of Agricnlture) was granted carned leave for 57 days
combined with commuted lcave ou Medical certificale for 61
days with effect fiomm the afternoon of the 3rd Octoher, 1959,
with pernission to suflix closed holidays ou 30th and 3ist
January, 1960.

This chartmcm's nolification of even number dated the

3rd Decemnber, 1959 is hereby cancelled,

I. D, KIIANNA, Under Secy.

(Department of Agriculture)
New Delki, the 4th March 1960

No, 6-8/59-Soil Cons, (Instt)—The President is pleased tw
appoint Shri Rajbans Dayal in a quasi-permanent capacity
in the post of Assimant Soil Conservation Officer, Claws T
(Junior), in the scale of Rs, 350—350—380—-380—30—590--El—
0—770—40—850 at the Soil Conservation Research Demonstra-
ton and Training Centre, Kotah, with cfect trom Ist July,
1959 (fArst July, nineteen hundied and {ifty-ninc).

B. D, KAPUR, Under Secy.

(Department of Agriculture)
New Delhi, the 41h March 1960

No. FA3-78/39-FY(D).—The President is  pleased to appoint
Shri 8. P. Sovoui as Assistant Engineer at Offshore Fishing
Station, Cochin In a temporary officiating capacity with effect
from the 2Ind Tebruary, 1960 (¥.N) until further otders.

K. B. THIAGARAJAN, Under Secy.

(Department of Agriculture)
1 C. A R)
New Delhi, [he 5tle Mareh 1960

No, F.17(6)/59-Estt.X—Tn continuation of this Ministry s
Notification No, 6(3)/59-E.1. dated the Lith Deccrber, 1959,
the President has heen pleased to conler ex-officio Sccretariat
Status of Under Secrctary to the Government of Tndia on
Shri J, P. Vajsh while holding a post of Undoer Secrctary in
the Indian Council of Agricultural Research,

No. F.6(1)/60-EsttT—The Prcsident has been pleased to
agpoint Shri R, M. L. Vaish, a permanent Grade II Officer
of the Central Secretariat Service, officlating in Grade I of
the Service, as Under Secretary in the Indian Council of

Agricultural Research with effect from 3rd February, 1960
until further orders,

J. VEERA RAGHAVAN, Under Secy.

MINISTRY OF EDUCATION
New Delhi, the 29th February 1960

No. 4/61/89-A.10.—Shri U. N, Sarkar, Archivist, National
Archives of India has been granted commuted leave for 90
days from 26th December, 1950.

R, L. ANAND, Under Sccy.

New Delhi, the 1st March 1960

No. F.27-18/59-SWJ5(AV) —The President is pleased to
appoint Shrimati R K. Poplai. a Technical Assistant (Selec-
tion Grade) in the Minlstry of Educarion, as Assistant Fuca-
tion Officer in the National Institute of Audio-Visual Educa-
tion, New Delhi, with effect from the forenoon of the 2nd
February, 1960, and until further orders.

M. P. JAIN, Asst. Edu, Adviscr.

New Delhi, the 2nd March 1960

No, F.6-77/59-A8 ~Shrl A. P, Gulhati, Account’s Officer in
the Ministry of Education has been reverted 1s Assistant with
cffcct from the afternoon of the 29th February, 1960,

No. F.5-1/60.A 3.—0n return from leave, Shri H. B. Dass,
Section Officer, Grade IIT of the Central Secrctariat Service
in the Ministry of Education resumed duty on the forenoon
of the 29th February, 1960,

No, F511/60-A3.—Shri Jagdish Pershad, section Officer
Grade IT of the Central Secretariat Service mn the Ministry of
Education has been granted carned leave for 65 days with
cfiect from the lst March, 1960.

No. F.32/60-A 3.—0n return from leave Dr, §, M. 8, Chari,
Assistant Educational Adviser, resumed duty on the forenoon
of the 29th February, 1960.

New Dellii, the 3rd AMarch 1960

No. ¥5-8/60-A 3~5Shri Svi Krishan, Section Officer (Grade
II of the Central Secretariat Scrvice) m  the Minlstry of
Fducation has been granted extension of earned leave for 34
days with effcct from the 27th February, 1960,

No. F.5-78/59-A 3.—The President is  pleased to appoint
Shri J. G. Marwaha, a permanent Grade IV Officer of the
Central Secrcturiat Scivice and officiating in Grade III of the
service to officiate as Scction Officer in the Ministry of Edu-
catiom from the [orenoon of the I4th December, 1959 to the
20th January, 1960.

New Delhi, the 4th March 1960

No. ¥5.9/60-A53—O0On return [rom leave Shri  Radhey
Krishna, resumed charge of the post of Section Officer, Grade
II in the Ministry ol Fducation with eflect from the forenoon
of the Ist March, 1960,

New Delhi, the 5t March 1960

No. F.5-8/60-A 3 —Scrvices of Shri I ). Bahl, Section Officer
Grade III ot the Central Secretariat Service have been placed
at the disposal of the Ministry of Finance (Department of
Economic Affairs) for appolntment as Superintendent (Class
II) in the India Aid Mission Nepal with eflect from the
afternoon of the 5th March, 1960.

M. C. MINOCHA, Under Secy,

MINISTRY OF SCIENTIFIC RESEARCH & CULTURAL
AFFAIRS

New Delhi, the 1s¢ March 1960

No. 16/456/58-Estt,.—Shri R. S. Srivastava, a permanent
Grade IV Officer of the Central Sccretarlat Service, officiating
in Grade III of the Scrvice and working as Scction Officer
in the Ministry of Scientific Research and Cultural Affairs
way granted carncd leave for 11 days with effcct from the
8rd February, 1960 to 13th Fcbruary. 1960, with permission
to suffix Sunday the 1ith February, 1960, to his lcave.

On return from leave he resumed charge as Section Officer
on the forcnoon of the 15th February 1960.

New Dolhi, the 8rd March 1960

No. 15/179/60-Lstt —On transfer from Ministry of Finance
(Deptt. of Economic  Affairs), Shri N, Balasubramanian,
assumed charge as Asstt, Supdt. in the Ministry of Scientific
Research and Cultural Affairs on the forenoon of the 2fth
January, 1960.

New Delni, the 4th March 1960

No. 15/180/60.Estt,—On transfer from the Ministry of Steel,
Mines and Fucl (Departmuent of Iron and Steel), Shri P, N,
Subramaniam, an officer officiating in Gradc TII of the Central
Secretariat Service, assumed charge as Section Officer in the
Ministry of Scientific Research and Culiural Affalrs on the
afternoon of the 20th February 1960,

Neow Delhi, the 5th March 1960

No, 15/159/69Fstt.—In supersession ol this Ministry’s Noti-
fication of even number dated the 17th February, 1960, Shri
D. L. Sondhi, a permanent Grade II Officer of the Central
Secretariat Service and officiating in Grade I of the Service,
and working as Under Secretary in the Ministry of Scientific
Research and Cultural Afuirs, is granted eamed leave for 6B
days combined with Jcave on half average pay for 22 days
with effect from the 15th January, 1960.

B. N, BHARDWA]J, Under Secy.

New Delhi, the 3rd March 1960

No. F28.109/58.C2—The President js pleased to appoint
§mt Smita |. Baxi as Keeper (Display) in the National
Museum, New Declhi, in a temporary capacity with effect
from the 22nd Yebruary, 1960 (forenoon), until further orders.

V. P. AGNIIIOTRI, Under Secy.
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MINISTRY OF HEALTH
New Delhi, the 19th February 1960

No, 11.10/59-P—Dr, K. C. X, E. Raja relinquished charge
of the office of Member Secretary, Health Survey and Planning
Committee, New Delhl, on 12th Jannary, 1960 (Afternoom),

D, KRISHNA AYYAR, Under Secy.

New Delhi, the 19th February 1960

No. F.11-72/59-L8G(I).—Shri C. 8. Gupte, Architect, Town
Planning Organisation was granted 27 days earned leave from
28th Deccmber, 1959 to 23rd January, YEGO, with permission
to prefix Sunday the 27th December, 1959 and :mf[l
the 24th January, 1960,

2, Alter the expity of leave, Shri C. S, Guple resumed
charge of the officc of Architect in the Otganisation on the
forenoon of 25th Tanuary, 19G0.

New Delhi, the 4th March 1960

No. F.6.2/60.LSG.—Shii Bishan Chand, TA, % AS, at
present on_deputation as Finance-cum-Accotnts Member in
the Delhi Devclopment Authority, was granted carned leave
for 26 days with effcct from the 1st February to the 2Gth
February, 1960, with permision Lo suffix holidays on 27th
and 28th February, 1960.

ix Sunday

On the explry of leave, Shrl Bishan Chand, LA. & AS.,
resumed charge of the Officc of the Finance-cum-Accounts
Member in the Delhi Development Authority, on the forenoon
of the 29th February, 1960

A, P. MATHUR, Under Secy-

New Delhi, the 23vd February 1960

No. F.2(I)-1/59-CHS —The President is pleased to appoint
Dr, (Miss) L. V. Phatak, as Senior Stalf Surgeon (Obatetrica
and Gynaccology), Contributory Health Setvice Scheme, in an
officiating capacity with effect from the 10th February, 1960
(Forenoon),

New Delhi, the 24th February 1960

No. F.1-3/60-¥stt.—On transfer from the Ministry of Labour
and Employment, Shri P, I. Padmanabhan, a  permanent
officer of Grade IV of the Central Secretariat Service and offi-
cating In Grade IIT of that Service, assumed charge of the
post of Section Officer, Grade 1IT in the Ministry of Health
on the afternoon of the 20th February, 1960.

New Delhi, the 29th February 1960

No. F.2(IV)-20/59-CHS —The President is pleased to appoint
the undermentioned persons as Medical Officers, Domiciliary
Service, Urban Health Centre, Chetla, All India Institute of
Hygiene and Public Health, Caleutta, in a temporary capa-
city, with effect from the 29th January 1960 (afternoon) until
further orders:—

1. Dx, (Miss) J. Deb,
2, Dr, (M) A. Banerjee.

CORRIGENDUM
New Delhi, the 23rd February 1960

No, F.2(V)-18/59-CHS,—In this Ministry's Notificatlon No.
2(V)-18/59-CHS dated the 12th January, 1960, for "Dr, Piara
Singh” read “Dr. H, Plara Singh”,

AMAR NATH VARMA, Under Secy.

MINISTRY OF RAJLWAYS
(Railway Board)
New Delhi, the Vst March 1960

No. E50PM2/1/RBL~Shii Amarjit Singh Rehill, an offlciaf-
ing Assistant in the Railway Board’'s office is promoted to
officiate in Grade IIT of the Railway Board’s Secretariat Service
with effect from the 16th January. 1960. .

No. E60PM2/2/RBL—8hri $. D. Malhotra, an officiating
Assistant in the Railway Board's Office, is promoted to officiate
in Grade 111 of the Railway Board’s Secretariat Service with
effect from 8th February, 1960,

" No, ¥-1621-CP/RBI—Shri K. N. Narayanaswami, 2n officiat-
ing Gradc II Officer of the Railway DBoard's Sceretariat
Service, was granted leave on average pay for 20 davs with
effect from st Fcbruary, 1960, on rxpity of which he resumed
charge of his duties on 22nd February, 1960 -(2lst .being

Sunday).

New Delhi, the 2nd March 1960

_ No. E(O)L60LE2/3,—Shri D, B. Singh, officiuting Engincer-
in-Chief, Locomotive Component Works, was granted leave on
average pay from 8thFebruary, 1960, to 17th February. 1960.
on expity of whicli he resumed charge ol his duties on the
18th EFebruary, 19640

No. E(O)LGOPM6/19.-5hri R, Sampath, a  Senior  Scale
Officer of the Transportation (Traflil) & Commerciul Depart-
ment, Western Railway, is appointed to officate as Deputy
Chief Operating Superintendent on that Railway with ellact
frop®he 171h December, 1959, .

No. E(O)I-60PM6/21.—~0n return from leave, Shri 8. §, Lal.
officiating Divisjonal  Superintendent in  the Intermediate
Administrative Grade, Western Railway, is appointed as offi-
ciating Chicl Personnel Officer on that Rallway with cffect
from the 14th February, 1960,

No. E(O)I-60PM6/27~Shri P. A, D'Souza, District Signal
and Tclecommunication Engincer, North Eastern Railway, is
appointed to officiate as Deputy Chief Signal and "Y"elc-
communication Engineer on that Railway with cffect from
the 16th October, 1959,

No, E(O)59NOI1/14~O0n teturn from leave, Shri R, T,
$hahani, ofliciating Divisional Superintendent (Junior Adminis-
trative Grade), Gentral Railway, resumed charge ol his duties
on the 3rd July 1959.

No. E(O)I-59NO1/14-X~Shri K, Sitaraman, Fxecutive Engl-
neer, Central Railway, officiated as Deputy Chief Engineer on
that Railway [rom the 18th June 1959 (o the 15th July,
1959, -

No, E(O)I59NO1/14-IL~On relurn froin leave, Shri K, L. -
$imhan, Deputy Chief Commercial ' Superintendent. Central
Ruilway, resumed charge of his datics on the 9th April, 1959,

No. EGOAP5/RBL—Shri M. Kunhappa, a permancnt Junior
Scale Officer of the Tram?ortalion (Power) and Mechanical
Engineering Department of the Eastern Railway, olliciating
as Deputy Director (Pay Comminsiongr, Railway Board, retired
from government service with cliect from 14th Februavy 1960.

New Deth:, the 4th March 1960

No. E(0)I-59TR2/72~0n veturn from leave, Shri K. §, A,
Padmanabhan, an officer of the Indian Railway Accounts
Service, joined the Nsrthern Railway as Deputy Financial
Adviser on the 1llth January, 1960,

No, T3420CP/RBL~Shri S. Puttaswamy, Officiating Deputy
Dircctor, Tstablishment, Railwa Board, was granted leave
on average pay for 5 days with elfect from 16th February,
1960, on the expiry of which he resumed charge of his duties
on 99nd February, 1960, (21st February being Sunday).

New Delhi, the 5th March 1960

No. E(0)L59/PM6/159.—On  transfer from the North
Rastern Railways, ¥hri C. D. Mirchandaney, officlating Deputy
Chief Mechanical Engineer, joined the Southern Railway on
the afternoon of the 15th February, 1960.

R. E. de Sa, Sccy.

MINISTRY OF IRRIGATION AND POWER
New Delhi, the lst March 1960

No, 17/60-2(13)/ﬁo-Adm,ILﬂConsequent upon the transfer
of the Legal Cell in this Ministry to the Ministry of External
Affairs with effect from the lst March, 1960, the services of
Dr. R. K. Dixit, Legal Officer in the Celf, are placcd at the
disposal of that Ministry from the same date.

G. G, MITROOQO, Under Secy.

New Delhi, the 2nd March 1960

No. 20/60—1/7/59—Adm_1.——5hri D. V. S8 R:ljt111‘c]inq111511cd
charge of the office of Rescarch Officer in the Cenfral Water
and Power Research Station, Poona, with cffect from the after-
noon of the 27th Novewber, 1959.

No. 21/60-]/7'/59—Ad.m.l.-—ﬁhri D. V. 5. Raju was granted
{erminal lcave for 9 davs with effect from the forencon of

" the 98fh ‘November, 1959,
P. .. GUPTA, Under Secy.
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MINISTRY OF TRANSPORT AND COMMUNICATIONS
(Departments of Communications & Civil Avaition)

New Delhi, the 1st March 1960

No. 7-E(29)/59.—On rthe expiry ol his leave, Shii M, D,
Sant, Olhdating LEngincer, has resumed  chaige of the post
of Eogincer in the Momitming  Organisation of the Wirelessy
Planning aud Co-ordination Branch ol the Minisiry of Trans-
port and Communications (Departments of Gommunications
and Civil Aviation), with eflect from the 26th February, 1960.

D, 8. NIM, Under Secy.

(Departments of Communications and Civil Aviation)
New Delli, the 1s0 March 1960

No, G-V(6)/57-PtIIL—Shvi €. Vv, Venkatesan, un  Assistant
Technicul Officer in the Civil Aviation Deparunent, who was
"on fureign scrvice with the Hindustan Steel Limited, was
granted earncd leave for 33 days with effect from the 231d
November, 1959, with permission to prefix Sunday, the 22nd
November, 1959 to his leave,

No, 6-V(6)/57-PLIIL—On rteturn from foreign service with
the industan Stcel Limited, Shri C. V. Venkalesan resumed
charge of his duties us Assistant Technical Officer in the
Civil Aviation Department on the forcnoon of the 17th
February, 1960,

M. L. WIDHANI, Under Sccy.

(Departments of Commumications and Civil Aviation)

New Delli, the 2nd March 1960
No, 5-0C@2)/56—shri M. J. Gandbi, Deputy Director
(Iraffic), Overseas Communications Scrvice, Head OI!'lce.
Bombay, has been placed on deputation to the United King-
dom for training under the Colombo Plan with effect from
the 24th February. 1960 (A.N.).
P. N. ANAND, Under Secy.

(Departinents of Communications and Civil Aviation)

New Delhi, the 8yd March 1960

No, 1-M(45)/59—The President has been pleased w appoint
Miss A, M, Mani, Mewcorologist Grade 1 in the lIndia
Meteorological Department to ofliciate as Diector (Iustru-
ments), Poona, in that Department with cffect ftom the 29nd

February, 1960 and unitil further orders, .

P, N, VASUDEVAN, Undér Secy.

(Departments of Commmunications & Civil Avaition)
(P, and T. Board)
New Delhi, ilie 3rd March 1960

No. 4/2/59-8PA —The President is pleased to appoint Shri
K. N. Prabhu, oftg, Superintendent of Post Ollices, Mysore
Division as olfg, Vigilance Othcdr, Central Circle, Nagpur with
effect from the 22nd Febvuary, 1960,

New Dellu, the 4th March 1960

No, 142/15/58-STA,—Shri G. 5, Dcvadasan, a  permunent
officer of the Telegraph Engincering and Wireless Service,
Class II and holding chmige as Divisional Engineer Telegraphs,
Jabalpur, has been placed on deputation on foreign scrvice
lor appointment as Engineer in the Department of Posts and
Teleconmunications under the Government of Ghana with
cffcct from the 21st January, 1960,

D. K. AGARWAL, Asstt, Dircctor Geneaal,
Posts & Telegraphs.

(Departments of Communications and Civil Aviation)
(P. & T. Board)

New Delhid, tie 5th March 1960

No, 1/3/60-8PA ~The President is pleased Lo appoint Shri
R. V. Marathe, Deputy Divector-General (Staff), P . T Direc.
torate as Senior Deputy Director General, Posts and Tcle-
graphs with effect fromn the atternoon ol the 26th Februnary,
1960 relieving Shii €, V. Cunningham,

2, On rclief, Shri Cunningham has been granted L.A.P,
preparatory to retirement for 11 days with ellect from the
same date, combined with leave on averape pay for 2 months
and 12 days alrcady refused to him,

8. Shri 8. 5. Anantakrishnan, Postmaster General, Madras
Circle has been posted as Depuly Director-General (Staft) in
the P & T Directorate with cifect from the afternvon of
the 26th February, 1960 vice 8hri R, V, Marathe,

K. K. SARAN, Secv, P. & T. Board.

(Department of Transport)
New Delhi, the Srd March 1960

No. 12.TAII(1)/60,—The President is pleased to appoint
Stul §, R. Ratnakar, Mapnager, Government ol India Tourist
Office, Melbourne, an oflicer of the General Central Services
Class Il in the pay scale of Rs, 350~25—500—EB—30—650, as
Director, a Class I post in the General Ceniral Services, in
the pay scale of Ry, 720—40-1,000--50/2-1,150, in a temporary
capacity, in the atoresaid oflice, with effect [rom the forenoon
of the 19th February, 1960, until further orders,

G, K, DOGRA, Under Secy.
(Department of Transport)
(Transport Wing)
New Delli, the 1st March 1960

No, E-4(30)/59.—On return from leave, Shri T. D, Kirpalani,
officiating Grade III Officer of the Central Secretariat Service,
resurned charge of his duties as Scction Officer in the Depart-
ment of Tiansport (Roads Wing), with effect from the 20th
February, 19_(30_

RAM KISHORE, Under Secy.

(Department of Transport)
(Transport Wing)
PorTs
New Delhi, (he bth March 1960

No. 17-PE(61)/69.—The President is pleased to appoint
Mhri T. 5, Nairasimhan, officiating Assistang Sccretary, Vizaga-
patam Porr, as Secretary, Vizagapatain Port, in ap ofliciating
capacity with efteqt from the forenoon of the I5th January,
1960, uwnltil further orders.

MISS 1. INDIRA, Under Secy.

(Department of Transport)
(Roads Wing)
New Delhd, the 2nd March 1960

No. A-52)/60.—On return irom leave, Shri G. Venkatesulu,
resumed chaige of the post of Divislonal Engineer Consultaut,
Ministry of Transport and Communications, Deparunent of
Transport (Roads Wing), with cllect from the forenoon of
the 18th February 1960.

New Deliir, the 44 March 1960

No, A-5(22)/59.—On rcturn from  carued leave, Shri
Goverdhan Lal resumcd charge of the post of Additional
Consulting Engineer (Roads), Ministry 0¥ Transport and
Commuunications, Decpartment of Transport (Roads Wing),
on the forcnoon ob the lst March 1960,

2. Consequent on Shri Goverdhan Lal's retarn from leave,
the following officers in the Departmml of Transport (Roads
Wing) reverted from the officiating appolntinents made in
this Ministry's Notlfication No, A-1(31)/59, dated the 9th
December 1959 and resumed charge of the posts indicated
against cach with cllect from the forenoon of the lst March
1960;--

(1) Shri D. G. Bhagat—Deputy  Consulting Engineer
(Roads).

(3) Shri Ifardyal—8enior Planning Officer,

(8) Shri J. M, Trchan—Deputy Standards Officer,

HARBANS SINGH, Under Secy.

MINISTRY OF INFORMATION AND BROADCASTING

New Delki dated the 29th February 1960

No. x/x/60-CIS—In pursuance of Rule 5 of the Central
Information Service Rules, 1959, and of all other powers cnabling
him in this behalf, the President is pleased to make the followin
appointments to the Central Information Service at its initia
constitution with eflect from 1st March 1960 —

I Appoinred substantively 10 the Sentor Administrative Grade

1. Shri L, R. Nair (Dre. of Advertising & Visual
Publicity).

1. Afpoz'ntqd substantively to the Junior  Administrative
Grade (senior scale) and to officiate in the Senior Adwminis-
trative  Grade :

1, Shri M. L, Bhardwsj (Re%istrar of Newspapes for

ndia)
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III. Appointed sszstantivalgi to the Yunior Administrative Shri Chandra Gupta (Publications Division)
Grade (S"m‘”'_ Scale . ss A, Dutta Majumdar (Research &  Reference
@1. Brig. R, Streenivasan (Press Information Burean) Division)
2, Shri A, R. Vyas Do. 10 , G. G. Raghava Kurup (Publications Division)
3 Shri B, Mukhopadhyaya Do. 11 , B. R. Bowry . (Press Information Burzau)
4 Shri V. Padmanaban (Dte. of Advertising and 12 ,, B. B. Mathur . . Do.
Visual Publicity) 13 , R. Raioa . . Do.
IV. Appointed substantively to the Junior Admzqutram’e Grade 14 5, S.A, ] Zaidi Do.
Qgtarggr(gﬁllgl cfgn;da zt‘s officiate in the Junior Administrative 15 ,, C. V.H. Rao K . Do.
1 Shri K. N. Bamzai (Ministry of Information and 16, P. K. Ramanujam T Do.
Broadcasting) 17 » A. P. Misra . Do.
2, M.].E. Pritchard (Press Information Bureau) 18 ,, G. P, Singh (Research and  Reference
3 y» G, G. Mirchandani . Do, Dn.muon)
*4 .. U.S. Mohan Rao (Publications Division) 9 ,, B. M A.mh _ (Publications Division)
5 s» G, L. Bhardwaj (Press Informmjon‘Bureau) 20, U. G Tiwari (Press Information Buredu)
21 ,, G. Venkataraman (Dte. of Advertising &
V. Appointed substantively to Grade I and to o ficiate in  the Visual Publicity)
unior Admzmstrauve Grade (Senior Scale.) N 22 ,, M. M. Lal (Ministry of Information
1 Shri R. K. Chetterjee (Dte. of Field Publicity} & Broadcasting)
VI. Appointed substantively to Grade I and to offictate in the 23 4, S. P. Mehta (Dte, of Adyertising &
Junior Administrative Grade (Junior Scale) Visual Publicity)
1 Shri P. D. Murti . (Fress Information Bureau) 24 , D. N. Munshi (Publications Division)
2 , H.J.D. Penha . . Do 25 5, P. N. Tripathi (All India Radio)
3 Dr. A.R, Baji (Research and Reference 26 , H. Y. Sharda Prasad (Publications Division)
Division) 27 5 8. Srinivasachir . . Do,
4 Shri G. N. S. Raghavan (Pubications Divisien) 28 ,, L. Y. Chandoke (Dte. of Field Publicity)
5 » V.B. Prasad . {(All India Radio) 29 , N.S. Venkoba Rao (Dte, of Field Publicity)
6 , K. Kasipati . Dc. (on probation)
7 » Surjeet Singh . . Do. 30 ,, Biswanath Rath . (Dte, of Ficld Publicity)
VIL. Appointed substantively to Grade I o 31 » P. B. Barthakur (I();; gfobﬂiféﬁ)r’“bhdm
1 Shri D. Raghavan (Publications Division) 32 ,, A K. Sarkar . . Do.
2 » R.L. Ha_nda . . (Press Infotmatio.n.Burcau) 33 4, D. K. Baisantry . (Dte. of Field Publicity)
3 s G. Nanja Nath (Publications I?msion) 34 5 V. S. Verma . . Do.
4 » K. K. Nair + (Press Information Burcau) 35 Shrimati Sheila Dhar . (Publications  Division)
5 4 B, P. Mathur . . Do. (on probation)
6 , H.C. Saraswar . . Do. 36 ShriN. V. K, Murt . (Films Division)
7 » N. Sethi . . (All India Radio) : (on probation)
8 V. Ramaratnem . . Do, 37 Shrimati Panna Raji . (Films Divislon)
» : (on probation)
9 » K. L. Sharma . Deo. 38 Shri G. C. Chuckravarty (Al Indis Radio)
10 4, S, Sanyal . . Do. (on probation)
11 , A. Das Gupta Do, 39 , V. R, Kulkarni . (Dte. of Filed Publicity)
12 ,, G. Govindan . . Do, (on probation)
13 4 B. Sen Gupn . . Do, 40 5 K. S. Srinivasan (Press Information Burcau)
14 » P. R. Chona . . Do.. 41 ,, K. R. Sundar Rajan (All India Radio)
15 , 3. Lakshminarasu . . (Pn.:ss Info.n?-u_altlonBureau 42 , K. G. Joglekar . Do,
16 , P.N.V. Rao (Fxlm? D-msmn)l - 43 » P.N, Dar . . . Do.
17 5, Shankar Dayal (Publications PIVIBIOH) 44 ,, K.G.Ramakrishnan Do.
8 , P. M. M l\lricnon . .(Press Information Bereau) 45 5 J.N. Ganhar Do.
19 5 G. Trivedi : . Do. 46 ,, C.R, Ekambram . . Do.
20 , Madan Gopal . . Do. 47 5 T. K. Kitchlue . . Do.
21 , S, C. Bhat . . Do. 48 ,, T.A. Ramiah . . Do.
22 , S.R. Gupta. . . Do, 49 , A.L,Mehta . , Do,
23 , Y. R. Mehta . (Dig‘fé?ir&i;)‘)f Fleld 50 ,, B.Dharamarajan . Do.
24 5, R.N. Gupta . . (Publications Division) 5T 5 P. Sanatnan . Do.
25 , B, R. K, Bhatnagar (Directorate of Field 52 » D.S. Mechta * ' Deo.
Publicity) IX. Appointed substantively to Grade IT
26 , Kuldip Nayar (Press Information Bureau) 1 Shri V. D.Kapila . (Publications Division)
27 » V.F. D'Souza . (All India Radio) 2 , D. Srnivasan . . (Al India Radlo)
28 ,, B. P, Nigam Do. 3 5 M. V. Subrahmanyam  (Press Information Bureau)
29 , S.P. Das Gupta . Do. 4 5 S.N.Dhar (All India Radio)
30 5 B.B. Basu : Do, 5 5, K.K.Sud . . . Do.
31 , R.P. Dhamija (Press Information Bureau) 6 , J.L.Birmani . . (Publications Division)
32 , P. N. Khosla . . Do. 7 ,, P.G. Sundararajan (All India Radio)
13 ,, M. N. Gupta (Publications IDivision) 8 , J. Thangavel . (Press Information Bureau)
34 » P. N, Malhan . Da. 9 4 V.D.Dev . . Do,
35 . P. N. K. Bamzai . Do. 10 , 8.5, Narula . . De.
VIII, fpomted substantively to Grade II and to officiate in 1Ir , S N, Joshi . . Do,
1 Shn J. N. Azad +(Press Information Bureau) X. Appointed substantively to Grade III and to officiate in
2 5 Ashokaji . . Do. Grade I
3 , I. P. Tewan ) . Do. 1 Shrl Jagdish Prasad . (Publicadlons Division)
4 s S. Kumar Dev . Do. 2 5 R, V. Aiyar . . (Al India Radc)
5 ,, Pratap Kapur A . Do. 3 » 8. K. Gopalaratnam . Do,
6 , Abdul Hamid . Do, 4 » K. Ramagopala Rao . Do.
»» 5. Sunder Rajen . . Do 5 » D.R, Bhaget . Do.

%Subject to relinquishment of commisslon,
rovisional
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6 Shri F. C. Ahluwalia .

7 13 S. Prasad . . .
8 » R, N. Chatterjee .
9 » M. D. Mariputtana .
10 .»  B. B, Rindhani

11 Shrimati Vidya Dutt
12 Shri R. Narayan

13 » M. M. Sahai

14 » 5. C. Dutta .

I5 » LN Anand

16 » 5. K. Mukerjee

17 ;» B, K. Basu

18 » P.R, Subramanian .
19 s S, G, Purohit .

20 » B, K. Kelkar

21 »  S.Sowminaraysnan . .
22 s V. Subrahmanyam
23, N.N.Pilai .

24 ,»» H.D. Mohta R

25 »s V. B, Sinha . .
26 ., G.D.Sharma

27 5 R.C Dey .

28 ss M. N, Viswanathan

29 5, D.P. Bhutani

30 »s 5. B, Misra

31 2 ol R. Rattan

All India Radio
Do.
Do.
Do.
Da.
Do,

(Press Information Bureau)

Do,

Do.
(Publications Division)
(Press Information Burean)

Do,
(Publications Division)
(Press Information Bureau)
(Publications Divisicn)
(Press Information Bureau)

; Do,

I. Appointed substantivelvto Grade 111 ;

1 Shri P. B.Roy . .

2 s A. C, Pandeya

3 G, L. Rawal . .
4 ,»» Roshanlal Sud

5 sy A, Padmanabhan .

6 s V. K, Sastry . .
7 » 5. C, Sarkar . .
g ys T. K, Jhuremalani

9 55 C. S. Savoor
10 Shrimati G. R. Mshajan
11 Shri H. U, Alakaband .

12 »y Ch, T. Bhat

13 » V.Bhanemurti
14 5 B.N. Murti

15 s K.B.Dass . .
16 s A, B, Ganguly

17 5 S.C.Shukla

18 , M. D. Raturi .
19 ,, Balbir Singh .
20 s V. S, Verkhedkar
21 s  P.V.Damodar

22 » 3.8, Gupta . .

23 » Jagdish Prasad Goel
24 Shrimati 8. D, Vorma .
25 Shri R. M. Bhatt . .

26 5» D Srinivasan . .
27 » K. G. Nigam

28 s V. K, Tyagi .

29 5» A, P. Singh

30 y»s M. K. Dharmaraja

31 . K, H, Katekar .
32 s 3, V.S, Sastry

33 ;s Rattan Chopra . .
34 s R.N.Seth, . .

35 5 J. G Dosai . . .
36, T.K.Sharma . .
37 4 R.N, Chaturvedi , .

(Publications Divisicn)
(Press Information Bureau)
Do.
(All India Radjo)

Do,

Do,

Do,

(Press Information Bureau)

Do.

(All India Radio)

Do.
(Publications Division)
(Press Informato Bureau)
(Publications Division)
(Press Information Bureau)
(Publications Division)
(Press Information Bureau)

Do,

Do,

Do,

(Dte. of Field Publicity)
(Publications Division)

(All India Radio)
Do,
Do,

(Dte, of Advig. & Visual
Publicity)

Do,
(All Tndig Radio)
Do,
Do,
Do,

XI1. Appointed 10 officiate ¥n Grade II] :

Shri V. Bhattacharya
» ShriK. 8, Virk . .
s H.B.Mathur ., .
»» Baldeo Sahgi . .

2 W OR -

(Publications Division)
{Prass Information Bureau)
Do,
Do,

o | W

10
II

12
I3
14
15

8
17
18
19
20
21
22
23
24
25
26
27
28

29
30
31
32
33
34

35
36

37
38
39
40

41
42
43

45
46
47
48

49
50

51
52
53
54
55
56
57
58
59

6o
61
62

63
64
6
66
67

Shrl H. N, Balvir
ys H. G, Gurtal
s»s C.V.Raman
»» J. Nigam
5 3. C. Basu ,
» K. G.Chadha
2» Edward Sastry
»» 5.V, Raghavan
»» R.N. Mahadgvan,

»» B.V, Renganatha Rao .

»» H.S.Sonj .

. KK, Purf .
» R.C.Sharma

» MK Rao .

» R, 8, Maithur

»» Mehar Singh

» Y.R. Ayyar.

»» 5, C. Mahgjan
»  Muzzaffay Shgh

» Mohd. Shahbaz Hussain

2 RS, Pruthi

» M. 1. Ayubi .
n G’. D. Chﬂl‘ldﬂ.ﬂ.

» R.K. Apand

» 9. C, Kacktwana .

a0 T. R. Chaturvadi

»n B. F. Tiwarl .

» M. K, Pardhy
Shrimati A. Krishnaswamy
Shii R, Thukral .

Bhardwaj
Roy . .
B

»w P.C,
» P.C,
»» N.8, Bedi ,
» S. K, Gaur ,

» Guru Dutt . .
» A K.Roy . .

» 3. M. A, Hussaini
s 5,C, Bagu .
» M. L. Juncja
» J.C.Bawa .

» Lakshmi Shankar
» D. Anjeneyuln

Press Information Buresu
Do,
Do.
Do.
Do,

Do,
Do,
Do.
(Publications Division)
Do.
(All India Radic)
(Pross Information Bureau)
Do.
(Publications Divisicn)
Do,
(Films Division)
. (Press Information Bureau)
Do.

(Dte. of Advig. & Visual)
Publicity)

. (Press Information Bureau)
Do,

. " Do.

. (Puliblcations Division)
Do.

(Dte. of Advtg. & Visual
Publicity)

(Publications Division)
. (Rescarch & Referenca
Division)
. (All India Radio)
. Do,
. Do,

(Rogistrar of Newspapers
for India) pepe

+  (Publications Division)
. Do.
. Do,

«  (Dto. of Advig, & Visual
Publicity)

« (Films Division)
. (All India Radio)

»» H.D, Shad +  (Press Information Buroau)
»» M. L. Khogla—(on pro-  (All India Radjo)
bation)

» B.Pande . . . (Publications Division)

Kumari Roshan Marker (on pro- Do,
bation}

Shri Vishnu Dutt Da, . Do,

» V.B, Varma Do. . Do.

»s C. L. Narasimhan . Do.

s» M. Krishpamurii (All India Radjo)

»s N. C. Jagdachari . . Do,

» H.S, Lal . .
» N.V.Raghavan ,
» A RJIGaodbole

» B. K., Gogwami

» B.R.Kurl . .
» R.B. Tawakley .
»» B.Uniyal . .

» M.A, N. Ivengar

w V. Tarakam .
» J.N.Wali . .
» L. M, Imamdar
s, H.L.Kapoor .
s Syed Aftab Ahmed

(Prass Information Bureau)
. (All India Radio)
+ (Press Information Bureau)
« (Research & Reference

Dvn,
» (Al India Radio)
. Do.
+ (Resesrch & Reforonce
Dvm,

+ (All India Redio)
+ (Pross Information Bureau)
+ (Al India Radjo)
+ (Press Information Bureau)
. Do,
. Do,
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69 . Shrl . N. Sihhg .

. (Press Information Bureau)

70 ;s M. Veerabahu Do.
71 » R.B.Patel . Do.
72 . Mohinder Singh | Do,
73 »» A.P. Shom: 1o,
74 . M., A, FKuruvilla Do,
75 »»  Lakshmi Chander. Do,
76 » R, L. Khipple Do,
77 »» N. Ram Narayan . (All India Radio)
78 . MK D, Warricr Do.
79 »» Harbans Singh | Do,
2. Officers on probation will be appointed subgtantively

to the respective grades on satislactory completion of their
probation,

3. Officlating appoinunents will take effcct from the dae of
assumpiion of charge of duty post of the appropriate grado,

R. K. RAMADHYANTI,
Secretary.

New Delhi, the 3rd March 1960

No, 5/21/59.F(A).—Shri 8. B. Nayampally, a temiporary Direc-
tor In the Iihny Division relinguisbed charge of his post on
the afternoon of the 1Mlth Jauwuary, 1960.

New Delhi, the Tt AMarch 1960

No, 5/6/59-F(A)~On his transfer from Hyderabad, Shrl
Bachan Singh Arshi, officiuting Cameraman — (Newsreel)  in
the Films Division assumed charge in the same capacity at
Bombay witli eftect fiom the 18th February, 1960,

No, 5/5/39-F(A)—~On his icturn irom depniation w the
UK. for training, Shri 1, N. Kaul, officialing Cameraman
(Newsreel), Films Division assumed charge in the same capa-
cty at New Delhi with eflect fiém (he 15th February, 1960,

V. P. PANDIT, Under Secy,

New Delhi. the +th Maich 19680

No, 1(18)/58-AB,~The President is pleased 1o appoint Shri
V. N. Kakar, ofiiciating Assistant Director of Information,
Government of Utlar Pradesh, as Exhibition Officer in the
Directorate of Adverdsing and Visual Publicity, New Decihi
in a temporary capacity, with cflect from the 29th February,
1960 (forenoon).

C. B, L. MATHUR, Under Secy,

New Delln, e Ao March 1960

No. F.1/167/58-Admn.—The Presldent is pleased to appolnt
Shri N. J. Kamath, LAS., on transter hom the Films Division,
Bombay, as Deputy Scoretary to the Government of India in
the Ministr}r 0 Information and Broadeasting, with efect
from the 20th lebruay, 1960, until further orders.

R. K. GOVIL, Under Sccy,

i

MINISTRY OF YRRIGATION AND POWER

New Delhi, the Tih March 1960

No. 16,/60-9(29)/57-Adm.IL~1n continuation of this Minis-
wy’s Notilication No. 11/609(29)/57-Adm 11, dated the 3rd
Yebruary, 1960, Shri K, C. Kuriyan, Section Officer (Grade
D), is granted commnted leave on Medical Cerlificate for
30 days fiom the 7th Vebruary, 1960, to the 7th March, 1960,

On the expiry of leave, Shri Kwiyan ia likely to be posted
to the same post and station.

G. C. MITROO, Under Secy.

New Dellid, the Tt Mach 1960

No, Adm]IV.402(1)/60-1.—On attaining the age of super-
annuation Smi K, P. Sreedbaian Nair, relinquished the charge
of the post of Member in the Central Water and Power Com-
mission (Power Wing) with effect from the aflterncon of the

16th February, 1960,
No. AdmIV-402(1)/60-TL—The President is pleased to re-
employ Shri K. P, Sr¢edharan Nair as Member in the Central

Water and Bower Commission (Power Wing) with eflect from
the forenoon of the 17th Februmy, 1960, until further orders,

P. L. GUPTA, Under Secy.

MINISTRY OrF WORKS HOUSING AND SUPPLY
New Delli, the 2nd AMareh 1960

No, Adm39(40)/59—-On transfer to the Central  Public
Works Depattnent, New Delhi, $Shri K, Sripivasan, 1elin-
quished charge of the post of Section Officer (Grade II) in
the Ministry of Works, Ilouasing and Supply in the forencon
of the 24th Februiny, 1960,

New Delhi, the 7th Mareh 1960

No. Adm.39(118)/69 —Shri K. N, Nayar, a permanent Oficer
of Grade IV ol the Centrul Secretariat Service and working
a§ Scction Oflicer (Grade III) in the Ministry of Works,
Houwslng and Supply, was granted earncd leave for 16 days
from 15th Februury 1960 to 1st March, 1960 with permission
to prelx Sunday the 14th February, 1960 to the leave.

On ieturn fiom lcave Shri K, N, Nayar rcsumed charge of
the post of Section Officer (Grade III) in the Ministry of
Works, Housing aud Supply in the forenovon of the 2nd
March, 1960,

J ‘K. ROY, Under Secy,

New Delhi, the 2nd March 1960

No. S&PII-Exp.22(8)/57.~On handing over charge of the
office ol the Inspecton  of Explosives (Selection  Grade),
Nagpur, on the 24th December, 1959 (afternoon), Shri S, N,
Gupla reverted to the post of Ingpector of Explosives and
was tunsferred to Calcutta, He assumed charge of the Oflice
of the Inspector of Eaplosives, East Circle, Calcutta, on the
28th December, 1959 (forenoon),

On handing over charge of the ofhice of the Inspector of
Explosives, East Circle, Calcutta, on the 21st December, 1959
(afternoon), Shri V. A, Chandrasckharan was appoiuted 1o
olliciate as Inspector of Explosives (Selection Grade), Nagpur,
with effect from 24th Deceaber, 1959 (afternoon), until fur.
ther orders,

M. N. KALE, Under Secy.

—in e

New Delhd, the 4t March 1960

No. 40(1)/60-EW.II—On his reversion, Shri C, D. M,
Sundaram a permanent oflicer of Grade IV of the Central
Sccretariat Service and officiating in Grade III of that Service,
rclinquished charge of the post of Section Officer (Grade III
of the Cential Secretariat Service) in the Cenral  Oflice,
Central Public Works Department, New Delhi, with  effect
from the 2ng February, 1960 F.N,

B, R, MAZUMDAR, Under Secy,

New Delhi, the 2nd March 1960

No, ESI22(1)/39.~Shri D. P, Karnik, Deputy Secretary in
the Minilstry ol Works, Housing and Supply, New Delhi, has
been dedared quasi-permanent in the grade of  Assistant
Director (Grade 1) in the D.GS. & D, New Delhi, with eftect
frowr the 17th March, 1949,

New Delhi, the Ath March 1960

No. ESI-8(41)/59.—~Shri P. N. Batra, Director of Planning
in the Directorate Generul of Supplies and Disposals, con-
scquent upon the termination of his period of 1‘c-t-mg)1oymcnt
has been granied termlnal leave for 78 days with cifect from
Ist March, 1960,

R, RATAGOPALAN, Under Secy,

Nrw Delhi, the 5th March 1960

No, HIV.14(1)/60—-0On return from leave, Shrl 8, 8§, Seth,
Section Officer (Grade 1I of CS88) resumed his duties as
Section Oflicer m the Natjonal Bulldings Organisation on
the forenoon of 29th February, 1960,

SOM DATT, Under Secy.

MINISTRY OF LABOUR AND EMPLOYMENT
New Delhi, the 2nd March 1960

No. 125(46)/1960-Fac.—The President is pleased to appoint

Dr. C. R. Harihara lyer Inspector (Chemical), a3 Asslytant
Chiel Adviser Fuactories (Chemical), in a tcmforuly capacity,
in the wigamsauon of the Chiet Adviser actories,  wh

effect from the lorenoon of the [st June, 1959, until further
orders,

P. . GAIHA, Under Secy,
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New Delhi, the 2nd March 1960

No. 21(2)/60-LRIIT—Shri ¥ Jeejechhov, Piesiding  Olflicer,
Central  Government  Industrial  Tribunal, Bombay, relin-
quished charge of his post on the forenvorn of oth February.
1960.

No. 14/1/11/55-LR-IL—The President Js pleused 1o appoint
shri J. N. Das, formerly Labour Inspector (Central) s
Condiliation  Ofhcer  (Central) Dhanbad-11 in an  ofliciating
capacity with eclfect fiom the alternoon of the Gth Tebruary,
1960, until further orders.

8, N. TUISIANT, Under Sccy.

New Dellid, the 2nd March 1960

No. 45/7/60-LWI(IT).—-Shri D. P. Roy, temporary Rescarch
Olhcer in the Labour Burcau Simla, hay been grauted carncd
leave for 58 days [rom thc 8th January, 1960 to the 5th
March, 1960 with permission to suffix Sunday the Gih
March, 1960, to the leave. .

New Delhi, the Bd March 1960

No. HI-5(2)/60-A—Col, V. M. Albuqucique  relinruished
charge of the post of Director General, Employees’ Stare Inyu-
rance Corporation, with effect from the 25th February, 1960

(AN.).

No. HI5(2)/60-B.—In pursuance ol sub-scction (1) of Scction
16 of the Employees' State Insurance Act, 1948 (34 of 1948),
the Central Government appoints Shri § K. Chhibber, TAS,
Insurance Commissioner. us officiating Direcror General ¥m
ployees” State Insurance Corporation, with effect [rom the 25(h
February, 1960 (AN) vire Col. V. M. Albuquerque, until fur-
ther orders.

No. 45/16/60-LWILIL-Di. A, M. Lorenzo, permanent Divec-
tor. Lahour Bureau, Simla is grauted earned Teave for thuty-
threc days fromm the 8ih Februavy, 1960 to the 1lth Murch,
1960 with permission o prefix Sunday the 7th February, 1960
aned swhy the 18th Mur(II:, 1960 (being restricted holiday) and
the 13th Mards, 1960 (being Sunday) to the leave,

o
Z

. In the absence of Dr. Loienzo the curient charge of all
the duties of the Dircctor, Labour Bureau will be held by

(iy Slui Ao Busu, Officiating Nepnty Director in the Labour
Butcau, Simla from the B8th February 1960 1o the
29th Februay 1960 (Fore-noon);

(ity Dr. K. C. Scal, offidating Scnior Depuly Dirvector in
the Labour Burcau, Simla from the 29¢hy February.
1960 tll the rerumy of Dr, Lorcnso from leave.

New Dellvd, the Hthe Mareh 1960

No, HI5(1)/60.~Col. V. M, Albuquerque, who has relingu-
ished charge of the post of Director General, Employees’
State Insurance Corporation,  with cffect from the 25th
Felbruary, 1960 (A,N_S, is granted rvefused leave as under,
preparatory to rctirement;

(i) Leave on average pay [or four months with cflect
from the 26th Febraary, 1960;

(i1) Leave on half average pay for a period of two months
with cffect from the 26th June, 1960,

B. R, SETH, Dy. Secy.

New Delba the 4t Mareh 1960

No, 1/22/60-Adm.I-I—Shri J. N, Nangia, a permanent officer
of Grade IV of the Gential Secretaviat scrvice, officiating in
Grade IIT of that Service and a Scction Oficer in the Ministry
of Labour (Main Secrctariat), has Deen grantud earned leave
for eleven days with effect hom the 1Gth JFchruary 1960
to the 26th Febtwny, 1960 (hoth days inclusive) with per-
miigsion to sullix closed holiday the 27th February, 1960 (last
Saturday) and Sunday the 28th February, 1950 o his leave,

No. 1/22/60-Adm 1-1J —On the expity of the leave Shri J. N,
Nangia, tesumed charge of his duties as  Section Officer
?Gradc 11I) in the Ministry of Labour and Employment
Main Secretariul) on the forenoon of the 29th February,
1960.

R, M. DOIPHODE, Under Secy.






